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MOTION RE. SIXTH FIVE YEAR
PLAN (1980—85)-—Cont d.

ot fera ez (fagre) ¢ sfq, &
qIET ATF ATEL § |
st geawwfy . wo < FarEy, e
7 arge ;ME AER § 7
st fwa @em &1 S ea AT A @
&, et & merrfesa €1 (e

MR. DEPUTY CHAIRMAN:
is no point of order.

st frg seg |y 2 QA & wafea
ZHTRT FEAT & f 19 39 Agea 71 39
§U TEHT THY TETT |

This

gHa g1 9 9FaT |

MR, DEPUTY CHAIRMAN: Mr.
Manhar. You have eight minutes.

TMo AE W@k (Wex WAW):
FAT AT AT ATTEAN & AT T Hell sy
FIE quAT 20 ?
MR. DEPUTY CHAIRMAN: That
is over., Don’t write gnything, Only
Manhar will go on record. It is not

proper to disturb the - proceedings.
Please tatke you geats.

SHRI SHIVA CHANDRA JHA: *

SHRI HAREKRUSHNA MALLICK
(Orissa): *

MR, DEPUTY CHAIRMAN: There
is no time for any point. No pnint
will go on record. Please take your
seats. -

= ANIUR A Ay (% u
I wwafq AgEg, fSa aum syady
gfa<r iy gar ware 94y a9, 9g gug
39 FY grad aE gus 9 | AJar 1y
 F1€ i 975 47 o¥c fowrg F 31
g sfawa o 1 98 gwa ¥ Sfew

*Not recorded,
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ot ¥ waw § wdi 99adla disar #y
wfraw ®g famr war 1 wd d97979 Dsar
¥ 97 gIT 500 LT WA F @I HT
s fwar o & gur fage #Y ax
5. 2 gfaws @@ wE & ) ¥ awa °, &y
5 TNy ANAT § I AR A F
farare & | 9T, SIS F9TE FIAT |
gET, W qAS TIAT | AT ST
faaaarat #1 Q1 HAT W 3w, ww-
fosiTa STt H¥AT )

Y, N qF  aQS ey
FW A TIX g, FASL 9T HG-AUA-
A AMER 4% W 1 IEE q=
I Tg & @ g it oft ANarg
g€ SA®T gl ¥ § FEtaaa J@ & wr
£ TR BT FIE FT G TF 9 L,
HAqE g e s M qard 7
Fgrar fa § 10 a¥ §F 7y awrey FT
g7 | AT WA o7 fF—

T A1 9T I I, T T ARA( |

39T Fer 37 fa fa7 A &, gaay
ag 3% fradt # @y 17 9, 9F G
grey € @ 3@ faadt qE il &, vy
awg #1 feafa sasn 4

ol TG g FW & e wmaEa ¥
FG ANATT FA1E &, TG 20 a1 Fraz*a
g | I9Fr FrefvAcww frg adF ¥
g W@l &, &g FLT waAAg g | wda
F1 | AT S AW L, AR AHT AT
F faw @ B R 7 F oy, 9q adq
F1 e fostd qa #) A F @ Wi FEY
At A A1 YT T g A 93 Freww
Q&Y ST Et S @ S @) & gy
& T S wqat F fga # &, gaw
grqetaeny &) i G ) feafq § 1 wgi
g3 JIIE-HIELq & &7 W@ &, agr w
HTARRA & FIGT &, T N F7 9T 8,
I 78t 71 greifas sma g § gt
AT AET AT GFI & ) 3T qvg B A
HS § TAF) TGAT AT BT F1F & |
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[+t wrg < AR ]

qreaae, fA w2 qEi a0 & o far g
T 78 gurdy ;g (wrg) ¥ Afvded
# i & 1 gafd gw 99 F7 & & 5 Iawt
gy ®7 ¥ frnfrag #7 | S9ar g
F wiFaT F A4 A 1977-78 H
48, 44 Sfawa Ior Fi ATAEr A4S T QT
F Y NFa-araT FT W g 1 HATY ST
weft AT FAE ¥ AT ATATT AT
i YTAYTd NIAT F HIL WAL 9
qir g1 Jt & qd ®T § Sy el
48. 44 SfEws TGS Fr @ F A
TEA AT § A AN AL W A &
TAAT I a | ATAT 39 Sherwy A
Tt # Xa@r F A9 W@ ofrdw | AT
HrFT-ar9T F FIS AT AGT &1 T |
TEHT e W) ag § ' gk &w
# grardl &% W oE, gL 9 gH VR
gred farar =1 F1T @ E AT Aar waa
¥ Sy Wi foar § 99y § ad ava
qrar 7 39 Teda N @1, St ALy
F x@r & Y w® FAT AT Aa T
I FFAC | ATH TAH 50 IRHE
AT =ifed 1 frq geg #r feafy & saq
BH SO F1 g FA § q% TG
g ar @ & ) Asar A w1 oArfEd
fao forg a0F & AL F agqr
75 ¥ qg&r wigar-carfyr a0 1, foa
Fers 8 &fwelr qanfaw w0 e faar
war a1 & wHATT § 39 FIE X
qrera A fear stro wfem wfwer o
¥ fa¥ ww fafrws =0 & o wfqard
& § FE NFAT A6 F, ALY AL LW A
F1E o MAAT AT TFS FW T GHA
TET ) AT |

g faoamar A arg @ F T )
TR ga 98 £ N g¥edzE e
v & F & AT TR0 FIAIT ISR E
forady Tadifas s & ar N agw
Ty 2 F & HA I W F | AW
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€7 757 W § 1@ 10 AR fagw
gAT TATHC § | ITR A wET FAT
aifgd ag A&t g1 v T & | ¥ AvT AgAr

. JTATS, O AT AW AFT w1y § Py

7 frd &1 # wrgw 379 AGT F oA
IS AT AT § | TEI ®T F HAL FTHIT
gefra fagwar g@ FA7 Agd § A
T TS & FIISHI GG NS
g JUH qETHT FIAT Tilgq |

ATHITATET FT ql7 0 & 18 &
mreRfad<ar & o srars-frate €0
oy feafy & 7g gwre & 1 frats & sromdt
afg @ €7 &F FW AT F HAFAT
AT § FE Feard g W & ;e iy
el 71 qrrT A F 57 aRw T W
F o ST AE FTTTAETRA F | ATy
T FgTiwer UT FUE Fio ALY giar
T Ay fAaga § 5 g 3w & @
gt S g fseawr g frafe w@
g @i S ga IaF FAG TET A7 ITFT
Faiferdl qv i ®gidr BT | IIRLA &
fordr fnde FTTE a1 3207 $FET § | 99F
T T T & € Al g7 7 & A
gaFt Fifadi ax F15 FoE gl aar )
u faa=d g 7 39F Fa¢ ama f4dw
£qTA &7 ={gy |

TASAAT FY GGAAT F Ay ArAvAH
g & ade A1 J@r & T w@¥ qrer N
T § SAF faF sarr & sarEr gar
F TR FL | w197 39K faar § 5 oo
8 AT 9 gTHT &I T #T AT FY J@T
& FaT IS0 qrAT | W 7g fAdaw § 1
W @ WOFT TEH JASAN FAT U9
T qF AT 50 IR F LTF FHIAW
a2 AW F A guaer B owa fedy
TFR A% fHY B T IWT 1 W
T T OF T AT @ AT 6T HR a0
T FAT SO AT AT ST FHY
QT T FAM ) w9 Fd o =
THHT AATITT AT FL A |
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", wrtaa faawra Y 3¢ ¥ ot ard
WY | A Y &Y AT § St o wqrATARA
# M Frag s faar s 3R
W H W) PRV FENR FART €Y E,
foar w wfaeft s @wd §, @ie-
BIe AW =TT TFY &, IAAT qF fauy
ATy I F1 AT § 1 AT 9F gAY
IEIT T BT BT T IDT ¥ T
s919 &1 3] aF qW A T T FY
Tar & iy Wy &, 70T A g, IAH
ST AET IITAT AT THAT € |

H7 A9, WOF O3 qAEIIT
AT A GHT F1AT FHFY GEAAR Giq
HT AT AEFT( FIA FY FEqr B § 1
afea grren ¥ feafy ag & fr fag
T ¥ oF S w0 ER Rarq@r g ag
JRELT qAF (X AT @ Irar & | q
aF faar Mot g @ w7 & 9
a0 AT & AEEAT H f warzraz @iz
g MR I EETER ¥ ar |
AT AT & B & 3AF OF & arey
FT ARSI FH AEY &7 9Ie 3 1 gatag
g ag @ ooy as oty ¥
ghradt, mrfaarfedt =ik 3= a9
AN & qgeett ar et § N T F
F FC Q1T fer S1F 8 a7 a5 37 iy
F1 QHEATHTF Tia FHATATSTAT IR

AT, 91T At & B gard A K
arg, w7 sraaraaqr FAFTT FF Faar
3 AFT Y oA &F @ &0 zaw
UFaA 3 fou Maar § fasiy graaya
fwar @t wfey 1 Fw 3z W g
g f5 Iqany aur ag-aUQTE B
werfaa TR Iersy HTIYY ITA
qareAl %7 S1@T 9T 39 4T Hrarfia
FER ITFT BT TINAT 97 wfuF g
frar drar wifgg s o%a & ardd 9z
faaaa wvar wgarg, f+ Jar f5 3% war
g arer-fadvarafer 1 nrod afsers
e fET o S @4 fiar § ok
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19 TR FUT TWAT §, I 7T QIIHRT
F1E T adt § 1 BN N AN 37
qa1 GH Far § A1 92 28 W FeAr @
f %y 398 daww i nfgw ) o
47 greEfais o1 g (5 4 @9 8 aA
10 ¥fiwa wFw 1 A wF fxo
F1E Trede oy ¥ 1§ awmar g,
f& naz @y g8 7R @ I ervie
fern 32 & & asre § grer ) wvEr
gargag qufaararesarg )

arfax &, dqag ot fAgzq F@T
st fa wre oy ASTATT AT § THET
3%} yentpd WY gWr WfgY A-
w99 9T AT F) g G v Fe
fo gy warrd & fag o) TIRHT TH(E
AN TE E 3 S avg A 9 @ E A A
wx @ 1 zad g avgam g ae
s gfafali) £ #9¢ gar$ wma s
TR AT BT A G B 3G
A A F FAF FRF A SARIY
T

st suawnfa - HaazA T FIAAE
2 &% aF * [qg efin Y sty

The House then adjourned
for lunch at three minutes
past one of the clock.

The House reassembled after lunch
at three minutes past two of the
clock, The Vice-Chairman, (Shri
Dinesh Goswami, in the Chair.

SHRI A. P. JANARDHANAM
(Tamil Nadu): Mr. Vice-Chairman, I
have been following with intense in-
terest the keen debate going on about
the Sixth Five Year Plan. For about
30 years we have been planning, and
this is the Sixth Plan. It is stated in
the documeni that over a year much
brains were utilised for it; eminent
experts were consulted, trade union
leaders were invited gng leading cap-
tains of industry were consulted.
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[Shri A. P, Janardhanam]

Developing countries naturally take
to planning. In developing couniries
we have problems of colossal magni-
tude. Wherever we see in the third
world or the South, according to the
latest nomenclature, there is appalling
poverty, there is slothful bungling
there is grand corruption, there is
obscurantism, there are very many
tragic obstacles to progress,

I will list of out the priorities. Un-
less these priorities are sticked on
to, no amount of planning, ng amount
of wasting of tonnes of paper over
these things, no amount of mobilisa-~
tion and other things, would Thelp
our people. Yesterday statistics were
rolled out and eminent economists
who soar high in the stratosphere of
economic theories, fire-brang cham-
pions of the underdog, those who want
industries tp thrive first, those who
want to give first priorily 1o agri-
culture, all had their say. Many more
will be coming forth. They will be
championing their own causes. But
according to me, the first priority
should be family planning. Our reck-
less breeding has landed ug in g very
very sad condition. I am myself a sad
example. My father produced 16
children and I am the eldest of them,
In India these full cradleg gnd empty
bellies have simply made a mockery
of all our Plans. In spite of our Her-
culean efforts, everything is bheing
gobbled up by new mouths.

The next priority I will give to
urban explosion. People are flocking
to the cities. The citieg are the places
where the demagogues rant ang the
politicians have a field day, Every-
body comes to the city. The lure is
there. Now even local godg have been
replaced by movie stars. Everybody
comes to the city and the cities are
now exploding. The slums are the rot-
ten cores of the cities. What are we
going tp do? We must have satellite
towns angd we ghould have masterly
plans for the dispersal of so many
thingg that are concentrated in the
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cities. Our golden-hearteq Chief Min-
ister MGR has very nicely put a sound
idea. He has floated the jdea that the
Capital of Tamil Nadu should be
shifted to some other place between
Thanjavuy and Tiruchi. Some satel-
lite towns have fo take shape. Metro-
politan development should proceed
that way. Agriculture, industry and
all these things have beepn mentioned
here. What about agriculture? Our
methods have been Jrimitive. In our
agriculture also, the vested interests
have many times gimply enjoyed the
greatest benefits of the co-operative
banks without caring to repay the
loans, and these accumulated loans
make the Centre prod the State Gov-
ernments to take back the loans from
them,

The industrialists also have their
owpn ways of stigmalising labour and
even labour, the man behing the
machine is being exploited both by
the capitalists gnd Dby irresponsible
labour leaders. I had been to Japan
last year, We saw dedicated people
working very well. There is dedica-
tion there. There is e=fficiency there.
Here what do some teach? “Go and
destroy. Everything is yours and you
can get paradise if you go on striking,
if you go on holding everything to
ransom.” So nihilistic things are being
preached here, This is a country where
concentration of wealth, pxploitation
of labour, including child labour, and
so many things have taken place. Qur
miseries are being multiplied.

Another thing. My comrade here
this morning. forcefully pleadeg for
the placing of the Mandal Commis-
sion report on the Table, Another
comrade very forcefully pleaded for
a discussion on the Mandal Commis-
sion report here. The weaker sec-

‘tions, tWe tribals, the kackward clesses

have beep exploited for over 3,000 to
4,000 years, In Tamil Nadu we have
been champions of those underdogs
for the past 60 pears. Periyar and
our late illustrious leader. Dr. Anna,
were champions of the depressed and
the oppressed. And we have come to
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power by orchestrating the demands
of those people, and if the backward
classes, the depressed classes, the
tribals, do not get justice, how can
we say that we have got freedom?
We konw the agitations and {he coun-
{er-agitations. But one thing is essen-
tial: We have to put our shoulder to
the wheel, The Sixth Five Year Plan
has called upon the States to raise
resources. The States may raise re-
sources ang in raising resources they
may have to add something by way
of taxation. That taxation naturally
is at the cost of political popularity.
In politics ultimately the mass counts.
And mass means the franchise, adult
franchise, in this country. Naturally
to have the votes, you have to please
them. If the States fax and if the
States compel the people to pay back
their credit, they are in jeopardy. All
sorts of agitations come yp. So we
should see that gur resources are so
mobilised that the pinch jis not felt.
Any amount of theories of Utopian
grandeur, utopias of despair, utopias
of enthusiasm, so many things, have
been talked about. But how much cf
it has percolated tp the real cottage-
bred man, to the real people? At least
I am glad political decisions are not
colouring economic issues of late. 1
have to salute Madam Indira Gandhi.
She is flying to Madras tomorrow.
She has now begun to weilg the big
stick even in her party. There Iis
soine heartsearching. She ig trying to
set things in order. So far I welcome

it, The non-Congresg States should
not be discriminated against, The
Centre-State  fiscal arrangem:ents

should be put on a sound basis. No
amount of statistics, no amount of
plans, no amount of economic exper~
tise, will count unless we set our-
selves to providing the basic neces-
sities. There are certain basic pro-
blems to fight which you have to cut
across your political barriers—poverty
and growing unemployment. ‘lhese
we have to solve. Qut of these plans
I expect this, we have to provide the
basic necessities to the people—food,
clothing, shelter, gecurity, Look at
other countries, othey underdeveloped
996 RS—8
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countries like Thailand or other un-
derdeveloped countries like Nigeria,
Other underdeveloped countries have
prospered. Even Singapore shows us
the way. It has married eastern
glamour and western technology.
Even Ching has solved some ot its
serioug problems. Russia ijs our model.
Our Five Year Plans have been copied
from Russia. We emulate them in our
planning. But let uys not, while we
do accept what js good for us, be a
carbon copy of anybody, because we
have our own ethos, we have our own
originality and independence. I am
not an economic expert. But still the
priorities are there, Even a layman
can adumbrate these things. We want
first and foremost food, we want
clothing and we want housing for our
daridranarayans.

Thank you. -

»it 7R W atwama (Fegre)
IqHATENET NGIA, F TisAT HelT 7EiEn
ftaga & avasTe {0 wrgar g fasgi
f& ausEd g W arfas g7 w0
33 A< 0 &1 g¥ Fordrm av agry A
guFe &A1 #1229 far @ 1 g
637 GaSTA  TSAT T w&q & F1
argfis, s (K g3z @am ¥
fag w0 M FOHIA FF AT
FTATAAT SAAT F) ATRTESF oy, o,
warey &7 afew glaar qaar =& oo
A (TsrAF TSI F NG SYETeE FT [
&\ A, ag Mewr R w7 § S
gindiaa 0 8 gWIRr 3w aga wm
¥z T8 1 a8 agr & fx i gwrr dem
2. 3% g wita 58 & s &) o
o afy g Tbsar F ygw F A97
o € 0 A W aga wa frard wwAc
& 1 s, ward gy st S anh
F 9c3 W 9T U wgd ) 9@ &R
T AT N q94T AT @I & 1 X
Zay g 5 3giai #, ve 9 tia W 5=y
7, faa e #1 933 & WS aF 4



[+t T WA qrwat)
S 5 LT WS

Y A 1 TR WS OFRT §ITF &1 9E &
Sigt 1% e A 4, agt e wiw
wEr™ G A SATATEI SN

@it FY a7 w18 TR XET, T -
T3 wgdl ® faady agf €Y, Arst qw F
g FIT F faorett agw Y &1 gTwET
#, gv fadrsr fza we Tareed @30 I
T ITXZ 3T A e ARG T A F
A 3@ aTg § gAY *W Fga fmfea
VAT I IEIY

5 B} i drAr 1 0 EEcs

3, w0 farar, amrs § ag Y Gnraar

feerrar, @ w7 & | 5w, g9 953 NI
FATq &, A FAQ €, T TN WA
ady geveewa Ag  gar 8 wmF
GEATT g W 7E 1 FaT qua ¥
gasy o Fr wigy, &g g9 M
afiwT xR &, 73 o fewred, wfiT gurc
fgEarm oF HiT-qama 3w | |

afy gure @ Al TWET AF
s fire wadft & 1 A wfe e sty
gq, &) By it qf frerr A, 7g 9AAT
Tt & awa § ) 7 feamds w3
Fear aar 1 feagria & adf fear war,
A% A1 qFA ATAATITEAT

@ F A A oI FIAT FJFAT
¢ fr foasy aaf faar gan g, 36 IA
qT 37 WOET F FEAr faarar wifgw
Ia9% 73 o fafedwq. gara ) grgw
Pt 91 90E & fag, ag v SAar
qréf & gy @T R faar fan
A1 JAFT IGAT § HIX Ig FHR g a4
1 w591 frarar & | sy A SF Fice
g w1 S A gET & @
EARANT UHT AHW LTS & qr
¥ ol oM Ay § I F 9w A
fadmrarer ¥, adr a-3¢ =T wive
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g T & md ¥ fma, ssas
VAT AT AT A R E, T F a T
FE1-agY wleds 4 arvg €

gax A faem &, g foer @ ot
OHIT &, SAE qry TQ&Er &, ITH Q09
q FE T & WL T FE AFTT ¢
zafag g7 g@R & owg 530 fF a9
¥ Fw S Sie SiGd &, SAET FHA
feadt =mfgq 1+ N [T A sy,
g i T fwerdy =ifgy ok aw
9 57 ST, T qRIT S §F @)
F, S THET &, ST ¥ FAT @ E A
T §, 91 7S dfsafy §, o adiA
agt faer | S Stesr T &, SRt e o
TR 5 faqmar #) ST gr FX )
S AT TGAT AT § S 08 A
& &1 7 W S S A wE S,
3TF T WA § | q1 gataq fas gy
SWA § AL N NAAT S99 § FAAT
FIAMEH G R qa47 WTigT 1 Afw
g ¥ o Afent &, s g FE
91fgu )

ST, g7 THFETH qaX #1416
FIATT FI eqTq WIFTHA FAT A0EY
& | TS CAF TR I g 1 A AT
® K g HIX T8 g% aua F14 )
taaar (ama & fat ar-eg 9T § a3
FL & | AXGA W Sy A frwd g,
ag agw & fawramara

B 98 FT wegT W ay g ¥
agr warw dar ay €, Flwa ead wa
Fqr FF, gAU A1 fedr F wf o
94, faRi @ § | 3% A9 gaH
wa fradr & foad ovF T =9 1
HIT IO =R BT QAT-TIET FHTAT
Tga § wawE | safag diw-ge,
gRR T He( &1 | &9 g, TaF
gra fafaae Jfws a s &9 § w9
FHFA 77 F AL §, IAF! TTF IR
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T OENA FET FAT AT AR TAHY
fafawa wsEd S &, 77 ST FAW
faaar =ifge @ifF sawr W@z
wista fag w1 swq, wa §
I & W FW@R
a1 faerar Agse § 1 T3 T3 ST AR
gt adr  wfat dHaE ¥ gra
¥ afgg & gq #1 fFahF gar
Fifau AR 2\Qrat A1 G REZAT Qerdy
=rfgT | I defrafy @+ <sg = fga adi
Iy & ¥ gefaly sede Wifedwa
¥ Sreda FLy & | FanaT Aife7 o}
gurs F A9 & giewa & T geET
A T | A WA A(SFAT F T &,
Foll ST WETW H I | 39 6
A 59 3 ¥ s G R <@y § zafag
g fadr agi-ast &fFar § 99i-
qfiedt & gy & &, zrenfagen o o3-
I3 IMaraal ¥ gra § & | g Bt
&t AMARIZ FT AT A{gT, TAAHAE
®F ¥ 40 ATEY 1 AF FHL DI
MNTAT F TINT FUT 66000 FUT To
g9 7 & W & AfFq qTT g 3T
wET AL Q& IFAr 9a ) qUovEr faw
T & AR qUIE qE F A AT
R 2 1| 3% gEr gkl & oo feagmy
agi g, fsrawt A awarg= Ay § Tvas)
TR BT 7 & | FAfAT TRAT A AT Y
377 S frdaw gar wfgg . (wam
N oAE) |

.

st § fagre & avk saim faamar
FEH F_ | ARAT TN F( FAl F
w AW F fag fagre a1 @@ s
fagia s AT Aifge | fagre zfha
TRIT R HIS-IIA @I & 3T T 1 3T
qra W G AT J wA AR A
mArgfee @1 B wEeT ST AA AT |
TAAT ST TET ge AT @ O Alsar
a3 adi (7% geqig ag S AT
TENT & SqF KITEH FSIA FX T4 |
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THE VICE-CHAIRMAN (SHRIT
DINESH GOSWAMI): Now, please

conclude.

=Y TW WrE qragm@ o wd gy &
q9d wAe w21 & fore fag o S Fly
TISTAT, FRAT FTe &, AL2H HIG! HATH &,
b wefi % Frg MAAT T AL g5\
% a2 giqr § = fram fsgar saw
qawT § ag MFAP 9F 10 & 452 g weh)
3, TAIAT BAT FLIA T F15 BT STTEAT
BRI AMET, AR AR I|{T¥ F1 g
F G FAFE FL IAT A1FT A1l FvF
& AAATR AT O AF @F A fqara
qh |
THE VICE-CHAIRMAN

DINESH GOSWAMI):
please conclude now.

(SHRI
Paswanji,

i AW WAa wiwam o sfiny, §
qgmt & FaT faqw sara faaar =rgan
g A i WRE FrOIQT A AT
ThE T AR & A W wgl FE
A ¥ SIS qAT WITH 7§ AISET
F TqT QI A A FIIE F gAfan
agh T 981 F 9 § | g | Coew
HT AT ANTT & | AgT g § O fT §
STEl T 1 2758 g 81 | s4fwe gt
qaste Fv agIedT A Afgq, Tqq aq
g arfed | 3% WA & A HAS
gHRs ufear # arq w2 grefan €€
81 i gF Wyl W & gretan T §,
ggral ¥ < rar =Ffge 1 w77 uERs
gfar ¥ g 41w 7097 & 9T 2g 5 §,
sz 1 s & gafau o gl |46
g HAS UHFE ufear ¥ w7 adEl
& g< fre 919 &, a7 99% (wa 399
AISTr FAH1 AMET | L ATA500-600
gy swia ¥ g &1 faater fear sroawar
g (= A L) . ZTF YTAFTT WiET
T oAiT gL § AT =gy | g §
U & FITCT 90 WHdg AW
IFTT 43 (@A & AW Fgh qe 3w
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[+ wrm W qraraa ]

IR FET TN A swEEar gl
=ifgQ | aen AiETay ) sugent § FIA
Arfgu | ‘

gagameas (= fadm weawl) ¢
TT ARG HTAT FIAT |

SV T WY QA T T
EAIR TH AW 9T &uAT  FAGu o
farsgee #1ez W fogaes arEsst &1 S0
Terzds fie <@ @ Hg e A g
HEE BTEF TIL I F g § | I 97,
nq B ST § W w4 I FAT AT @
g s far wgmed gadr wfam g 9 2
ag 1 3w 9T IAHT A30 fFaAsr T
THH aE eAM FIAT TR 1 gafeg
e W ougy e fwardyat ¥ feg
50 To HIT FAS & qo FAT & f@Q
100 %o Hifgs FTAT 7TfRT |

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Please conclude
now.

o IW W@ EE A T @rda
AFG gaAqR w3 qFasta Awar ¥
FAA(E AT AT AT &) § Wad
AT FATS A5 ATET FARNT & TOHM
qF 1 ITA1EA FFar | IaF) Trew T
TN WX e’ e9iA &A1 A1fgy |

quawEad (s fefm e ) -
ag W9 @ g9e 9T Fay a7y daw )

oY TR AR AT © Biar g3
& qREAG FY 0T WIFT FATY T A1
g7 =rfey | T

SHRI INDRADEEP SINHA (Bihar):
Mr. Vica-Chairman, Sir, T must begin
by lodging my protest against this
practice of placing the Plan  before
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Parliament for discussion when one-
thirq of the term is already over. As
we see it, it must have been finalised.
in January, and after eight months the »
Parliament is asked to consider it.
What is the purpose? Parliament
shoulg have been consulted before the
Plan was finalised, What is the use
now of asking Parliament to discuss it.
But it may be useful if the hon. Min-
ister agrees to one proposal. The Plan
is already out of date. It has already
become irrelevant. The Plan is based
on the prices prevailing in 1979-80.
The average price level of 1979-80 was
217 6. Now it is nearly 289 or 288. So
there has been a rise of more than 32
per cent in prices. So one-third of the
proposed plan outlay of Rs. 97,500
crores has been knocked out because
of rise In prices. So the actual plan
now is only of the order of Rs. 64,000
or Rs. 65,000 crores, which would mean
r2tually a reduction in the outlay as
proposed by the Janata Government
for the Sixth Five Year Plan. I do not
know what the Government propose
to do now. As a matter of fact Sir,
this has been the {ragedy of Indian
planning since the days of the Second
Five Year Plan thal in nominal terms
the Plan ouflay is ircreased but due to
erosion in the value of the rupee, 1n
actual terms the increase in Plan out-
lay is very small.

Sir, some figures were workeg out
by the former Vice-Chairman of the
Planning Commission, Prof. Ladkawala
according to which the rate of increase
in Plan outlay as cornpared to the pre-
vious Plan has been declining. It was
103 per cent in the Second Plan as
compared to the first Plan. If declin-
ed to 46.9 per cent in the third Plan
ang 12.7 per cent in the Fourth Plan.
It rose again to 57.4 per cent in the
Fifth Five Year Plan. But probably
in the Sixth Five Year Plan there will
be no real increase in outlay at all.
So I would like the .Planning Minister
to explain this situation and to tell the
House how he wants tp really protect
the outlay from erosion by inflation,
erosion which has already taken place
and erosion which is likely to take
place in future.
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Secondly, Sir, this Plan contains a
Foreword, and I think this Foreword
should be distributed throughout the
country in the form of a handbill,
because this has come as the biggest
joke of the year. Every formulation
made in this Foreword is just a tissue
of lies; there is no truth in it. What
are the claims made? firstly,

“Planning is more than the putting

together of a number of Central and

State Government projects. It has a

direction, and this the Sixth Plan

provides.. .”
What direction does it provide? Ts
there any direction in the Sixth Five
Year Plan? Has the Plan got any
direction to increase the national
wealth, to modernise the economy to
reduce social inequalities? This has
been emphasized at the time of the
inauguration of every Plan. But every
time that these statements have been
made, every time they have proved to
be falge. Actually the country has
been moving in the reverse direction.

Now, the seconq claim made is that
the Plan aims at having a balanced
economic growth. It will ensure self-
reliance, stability ang social justice.
Have you ensured social justice? Even

- from the figures given in the Plan, it

would appear that at least since 1958-
59 there has been no change at all in
the pattern of gistribution of assets
in the rural areas or in the pattern of
consumption expenditure in the rural
as well as urban areas. Land ceilings
have been talked about. I do not want
to go into detaileg figures. But I would
only like to remind the hon.- Minister
that according to the previous Planning
Commission which worked out on the
basis of the data provided by the 26th
round of the Nationa] Sample Survey,
21.5 million acres of land should have
been surplus even in 1971-72. Where
has- that lanq gone? Against this
surnlus of 21.5 million acres, the total
distribution after 1971-72 is hardly 17
lakh acres. It is not even 10 per cent.
It is less than 10 per cent of the po-
tential surplus. What about the rest?
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Is there any programme? Is there any
time-bound’ programme? Is there any
commitment? The other hon. Member

wag complaining that even the land
which was allotteq to the Harijans
during the emergency was snatched

away by the landlords during the
Janata rule. That is true. But it is
being snatcheq away even now. Land-
lords continue to be on the offensive.
Even now that offensive is not coming
to an eng with the coming into power
of Congress (I). The Harijans are
being assaulted. Their women are
being molested. Their houses are being

set on fire. Their properties are being
looted. The small patches of land
allotteq to them are being snatched

away. If this is the position of the
distribution of assets. how do you
claim that the country has been march-
ing towards reduction in socia] ine-
qualities? Such a claim does not have
any solid ground to stand upon.

Now, take the question of industrial
property and industrial wealth. Ac-
cording to figures given by Dr. R. K.
Hazari, so far as I remember, the total
value of the assets of 20 monopoly
houses in the year 1951 was 648 crores.
Now, the -latest figures of the total
assets of the 20 top monopoly houses
in 1979 which have been given to
Parliament in 1979 show that they are
more than Rs. 6600 crores. It means
that there has been more than 10 fold
increase or 11 fold increase in the
assets of 20 top monopoly houses. Now,
the Janata Government useq to say
that during the last 20 years of the
Congress rule or during the 11 years
of Shrimati Gandhi’s rule, the mono-
polists have fatteneqd ang that they
were going to favour small industry
and that they were going to prevent
the growth of monopoly. This growth
has taken place precisely under the
Janata rule. In 1976 the total assets
of the House of Birlas or the House of
Tatas were less than 1100 crores or
Rs. 1070 crores or so if I remember
aright. Now, they are nearly 1300
crores individually. So, under the
benign rule of the Janata Party Tatas
and Birlas have fattened. Hbrijans
were looted, butchered, molesteg and
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harassed. But Tatas and Birlas con-
tinued to grow even while the Janata
Ministers were waxing eloguent about
the protection of the small man and
the development of cottage industries
and the development of agriculture.

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I hope you will
conclude it within.. .

SHRI INDRADEEP SINHA: Actu-
ally I have just begun.

THE VICE-CHAIRMAN (SHRI
PINESH GOSWAMI): You had only
five minutes. I have given you fen
minutes, You know, the time is limited.

SHRI INDRADEEP SINHA: I will
iry to summarise.

SHRI V. B. RAJU (Andhra Pra-
desh): Better not to have 5 discussion.

THE  VICE-CHAIRMAN (SHR1
DINESH GOSWAMI): Let me point
out one thing. The difficulty is that
when the leaders go to the meeting of
the Business Advisory Committee,
they fix up the time. At that time
even if somebody points out that the
discussion will not be completed, at
that requisife point of time everybody
says, we will complete it. When the
Chair is put to the difficulty of imple-
menting that decision of the Business
Advisory Committee. What can I do,
you say, it should not be.

SHRI G. C. BHATTACHARYA
(Uttar Pradesh): You can take the
sense of the House.

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI) : I cannot. Then
there should be no Business Advisory
Committee.

SHRI G. C. BHATTACHARYA: In

view of the importance of the dis-

cussion. ..

AN HON. MEMBER: Sir,........
(Interuptions)
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THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): That is precise-
ly what I am irying 1o do.

SHRI G. C. BHATTACHARYA: Sir,
he is making a very valuable contri-
bution to the debate. If you want
something to be done if you want to
shut out, I do not know what. The
whole question is thal the Sixth Five
Year Plan, as it has been pointed out
to me, it has come la‘e. Even at the
late stage if some contribulion can be
made, if that contribution is shut out,
what will be the result?

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): There is no
question of shutting out any discussion,
There are still before me a list of
eight Members and in this list T find
there are Members who are expected
to make g substantial contribution to
the debate. Now, I c¢o not know, if
you say that I am not to keep myself
to the time-schedule, the debate will
not be over today.

SHRI G. C. BHATTACHARYA: Is
it necessary?

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI) : Even if you are
to continue up to 5 o'clock, it must
have a time limit, Now, Mr. Indradeep
Sinha’s time was five minutes and I
have rung the bell in ten minuteg re-
questing him that he should finish
within a reasonable pcint of time.

SHRI V. B. RAJU: 3ir,...

THE LEADER OF THE HOUSE
(SHRI PRANAB KUMAR MUKHER-
JEE): Now, 'we are allocating time in
the Business Advisory Commitiee. Mr.
Raju, please take your seat ang I will
explain the position. We are to tran-
sact the business is known to the
House. Whatever time is left you are
to distribute to the Members according
to their party entitlement ang we can-
not extend the debate because we have
already allocated time. Certain time
has been consumed ang certain time
has been left. I was under the im-
pression that only the Minister will
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reply today. Therefore, so far as we
are concerned, I will appeal to the
Members of the House that we can
* have a discussion for any length of
time, but at some point of time we are
to conclude, and 'we are running
against time and, therefore, it is for
the Chair to decide. What I would
like to suggest is that the time which
has been allocateq by the - Business
Advisory Committee, we should strict-
ly adhere o it.

"SHRI V. B. RAJU: Sir, I would like
to make one submission. As g matter
of fact the business of the House has
to be conducted in a regulated man-
ner, we agree with that. I woulg like
to ask the Leader of the House and the
Minister to tell us, in their own in-
terest, whether this should be a ritual
or it should be a debate. You have to
decide. What is the purpose of speak-
ing for seven minutes? I would refuse
to speak for seven minutes. It is an
insult to the House, that on the maitter
of Planning the Planning Document
which was presented to the House after
one and a half years, one year is over,
second year is also coming to a close,
you 'want to make it g ritual. Mr.
Leader, you are a very senior man. A
day has 24 hours. Why did we ad-
journ yesterday at 5 o’clock? I do not
want to make any aspersions on any-
body. On frivial matters we are actu-
ally consuming so much of time, and
where is the parliamentary control
over planning, where is the parliamen-
tary control over finance? You are
making g farce of it; that is my feeling,

SHRT PRANAB KUMAR MUKH-
ERJEE: I entirely go with you but this
sense of involvement should be with
the Members. When they waste the
time of the House, I cannot help it.
After all, you cannot have it both
ways. Either way you shall have to
take the decision, that we will sit
longer, or whatever fime is at our is-
posal, we shall make the best use of
it. But when the time is being was-
ted on unnecessary, irrelevant jssues
what the Presiding Officers can do?
They are trying their best to regulate
the House.
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SHRI HAREKRUSHNA MALLICK :
I request the Leader of the House to
allot one full day....

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Insteag of re-
questing the Leader of the House, you
should request your own leader to g¢
to the Business Advisory Committee
ang ask for it.

Now, thig debate was to conclude at
3.22 Mr. Minister, I think you will
be taking about 45 minutes or so. It
actually we have to keep to the time
schedule, I should call the Minister
now. The only thing I can do is that
I call the Minister at 4.

SHRI V. GOPALSAMY (Tamil
Nad): At 4.30.
THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): No.

SHRI PRANAB KUMAR MUKHER-
JEE: Then we must sit till longer
time because Assam Bi]] is to be taken
up today, you cannot pass on the
business. Let us then sit til] 9 o’clock;
I have no objection; and have useful
discussion on planning. But Assam
Bill has to be taken. You take the
consensus of the House. Sg far as we
are concerned, planning was to be over
today and Assam was to be taken up
today. Ang for that, we have not ad-
mitteq any Calling Attention. If you
want to extend the time for discussion
on planning, I have no objection; let
us sit till g o'clock.

SHRI G. C. BHATTACHARYA: Yes,
we should sit if we really want to
contribute something.

THE VICE-CHATRMAN (SHR1
DINESH GOSWAMI): I woulg like to

know from the Leader of the House

when he wants me to call the Minister.

SHRI PRANAB KUMAR MUKHER-
JEE: My point is that we were told by
the Deputy Chairman that one hour
and twenty minutes were left. Since
one hour and twenty minutes were
left, you admit the Minister to reply:
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otherwise if the hon. Members agree
that they will sit till midnight and
Assam Bill will be over, I have no
ebjection. As you have suggested that
you wil] call the Minister at 4 o’clock,
Assam business is to be over today
and let that be the understanding.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Is that the sense
of the House?

SHRI G. C. BHATTACHARYA: How
can you call the Minister? Other
Members are there who have not
spoken and they want to speak; other-
wise, how will the Minister reply?

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): It cannot go on
both ways,.

SHRI G. C. BHATTACHARYA: But
the Leader of the House agrees that
we may sit late.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Assam discus-
sion alse is to be over for which one
full day is allotted. If you want this
o be over, I can call the Minister
latest by 4. So, Mr. Sinha, you can go
on and finish in 3-4 minutes. Ang I
call the Minister af 4,

SHRI HAREKRUSHNA MALLICK:
But everybody wants to have a say on
this,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Yes, Mr. Sinha,
please conclude in 3-4 minutes.

SHRI INDEADEEP SINHA: I was
:alking about the role of the mono-
yolies. I have said how these mono-
olists have grown. Now, before his
leath, in the autumn of 1963, the late
>andit Jawaharlal Nehru wrote:

“Monopoly is the enemy of socia-
lism. To the extent it has grown
duriag the last few years, we have
drifteq away from the goal of so-
cialism.”
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This was in 1963 when Pandit Nehru
felt that we are drifting away from
the goal of socialism. But now we
have drifted far away. And you are
even now talking o2 your correct
direction! I do not understang it.

Sir, the other day figures of the
registereq unemployeq persons on the
live registers of the employment ex-
changes were published. In mid-1981,
the number of registered unemployed
was 1,63,00,000. Of them graduates
are 13 89 iakhs and post-graduates are
1.34 lakhs,

These are some of your achieve.
ments. I do not waat to say that our
country has not achievad anything.

The Plan documeat correctly points
out that as compared to the stagnation
of the period of the British rule, we
have made progress, That is good. I
admit, there has been progress. But
what is the result of the progress?

Now, the other day, in our House, . .

certain figures were given by the Gov-
ernment in a statemeat in answer to
Question No. 324, on 8-3-81. Now, as
compared to the industrially develop-
ed couniries our per capita income ig
about 1/50th of the industriaily
advanced countries. The relation-
ship is 1: 49.7. But if we take all the
under-developed countries together.
the relationship is 1: 41. This means,
even as compared to the other under-
developed countries, we have lagged
behind, We are falling back. We
have not been able to make up the
lag. An economist of the UNCTAD
Secretariat, Surendra J. Patel, nad
given some figures. “Since 1950, for
instance, our share in the world out-
put has fallen from 2.1 per cent to
only 13 per cent. Qur per capita 1n-
come in 1950 was one eighth of the
world average. Now, it is gne twelfth.
Our share in world industrial oulput,
as a broad measure, was well over one
per cent in 1950, Now, it has shruak
to 0.8 per cent. The Uniled Kingdom
wag proud to present ys towards the
end of the colonial period as the
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world’s tenth most important indus-
trial nations. Now, in the league for

" % industrial importance, we have moved

way down the ladder to the twenty
second place.” Hence even as com-
pared to the end of the British rule,
we have moved down, in relation to
even the other under-developed coun-:
tries.

The point is, the pace of our
advance, the rate of our progress, has
been miserably slow, so that we are
not able to solve any problem. That is
because we have taken a wrong direc-
tion. The pattern of development
which we have adopted—I have no
time to go iato all these details—is,
a high cost economy, a high cost indus.
try, a high cost agriculture and so on,
based on imported fechnology and im-
ported POL products. I just put this
ag a formulation. We can discuss this
later on in details, Sir, the capital
output ratio in our economy has in-
creased. Therefore exports have to
be subsidised, wages have to be cut,
prices paid to the farmers have lo be
cut and the whole country is in a mess.
What is to be done? Now, Sir, com-
parisons with other countries do not

help us. Ours is a specific problem,
This is a problem of our own. For
example, an American economist,

Rostow, gave figures of the compound
aanual rates of growth of the advanc-
ed capitalist countries during the
period cof their development. In regard

to the United Kingdom, between 1801a

and 1891, its compound anaual rate of
growth varied between 2.2 per cent
and 3.3 per cent, in different decades.
That of France varied between 1.1 per
cent and 2 per cent during ditferent
decadeg between 1840 and 1912, Of
Germany, it was 26 per cent, between
1850 and 1913, Whereas our average
compound annual rate of growth was
3.5 per cent for thirty vears, Hence,
our rate of growth is not bad, compar-
ed to the European countries. But
even with this rate of growth, they
could transform themselves, they could
modernise their economy, they could
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indusirialise their country. But we
have not been able to do it. Whv?

-The reasons have to be searched not
in the text-books written by western
economists belonging to capitalist
countries, They do not understand
our conditions. Even our planners in
the Second Plan laid down certain
targets for rates of saving and capital
investment rose above 20 per cent. We
have achieveg that target, Our rate
of savings is 23 or 24 per cent; we are
having an annual growth rale of 3.5
per cent; yet we remain one of the
poorest countries.

THE VICE-CHAIRMAN
DINESH GOSWAMI):
cooperate with me?

(SHRI
Now will you

SHRI INDRADEEP SINHA: I am
concluding, Sir. And we contain the
largest number of people living helow
the poverty line in the world. What
is to be done? This Plan, in any case,
hag become out-of-date ang irrelevant,
What is the use of going on with this
plan? So I would request the hon
Miaister for Planning to consult his
colleagues in the Cabinet and  the
Prime Minister as to why this Plan
should not be withdrawn., Let 2
Parliamentary Committeg be appoint-
ed to frame a new plan with radically
changed policies, not by wusing ihe
official jargon which means nothing
today and which will not leaq our
couatry to yny definite position,

Sir, the geo-political situation
around our country ig worsening day
by day. Our economic condition is
far from happy. Poiitically, the very
system of parliamentary democracy is
under attack. The people are groaning
under poverty and  éxploitation,
Things cannot go on like this, Aad
one of the keys to the solution of the
whole problem lies in having a radi-
cally changed, real “people’s plan”
which will lead to the amelioration of
the conditions of the working class
people and which will unshackle the
vast productive forces which are now
being kept down by the outmoded
systemg of production like semi-feudal
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landlordism and monopoly capitation
and which will unleash the forces of
production which can take our couniry

forward.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, I am very thankful t2
you for this opportunity to particip:ate
in this discussion. We are discussing
a document which deals with the fate
of 600 millions of this country. The
father of the idea of planned economy
was nho other man than Lenin. To
accelerate economic growth within
the resources available in the country
and also to make the country an in-
dustrial power and self-reliant, Lema

adopted the concept of planned econo-.

mic development. The great October
Revolution and also the spectacular
achievements of the plans influenced
the thinking of the leaders even be-
fore Independence. So when we got
freedom, our leaders, particularly Mr.
Jawaharlal Nehru, adopted the wpolicy
of planned economic development.

Sir, if we summaries the achieve-
ments of the first five Five Year Plans,
we can put it thus in a nutshell: the
growth rate of national income, which
wag envisaged in the First Five Year
Plan as 12 per cent, unexpectedly rose
to 18 per cent. In the next Plan, 25
per cent was earmarked, but we
achieved 20 per cent, In the Third
Plan, the first foyr years witnessed a
growth rate of upto 20 per cent, but
the fifth and final year witnessed g
sharp decline.

And in the Fourth anq Fifth Plans
the growth rate was very low. Now
this Sixty Plan has envisaged to the
extent of Rs, 1,957 crores, more than
double the amount of the Fifth Plan
and also as against Rs. 1,500 crores
which was earmarkeq in the old Sixth
Five-Year Plan by the Janata Gov-
ernment,.

Sir, have we succeedeg in our
attempts? This iz the question many
Members have put, . Have we succeed.
2d in eradicating poverty? No. Have
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we succeeded in aoolishing hunger?
No, Have we succeeded in banishing
ignorance ang also all sorts of social
evils? No. Have we gucceeded in
building up the necessary infrastruc-
ture? No. But, at the same time, you
cannot deny the fact that we have
achieved success and made some
achievements in certain spheres,
Particularly, on the food front we have
succeeded. Of course, more than 40
per cent of our population are still
living below the poverty line. Aay-
how, we have succezdeq in our food
production, We hezve got buffer
stocks; we can even export. But on
the other hand, the painful paradox
is, we are importing now. But I am
not going into that problem. My time
is very short,

Then, what should be done? Can
we change our path? 1 am not here
to associate myself with the Members
who want to change the priorities or
to divert the path or to have a re-look
at the Plan itself. I am not for that.
We have gone a long way. Twenty-
five years have passed. What should
be done now? In the review of the
Plan for the year 1980.81, the Govern-
ment ifself has accepted that we have
failed in our implementation. We
have not succeeded in 'mplementation,
We have not succeeded in tackling the
population problem. Sir the problem
is very serious, Unless we tackle the
population problem which is growing
as a serious menace to thig country.
we cannot succeed, Otherwise we will
be pouring milk into a pot which has
adhole in the bottom. So, that prob-
lem should be properly tackled. That
is why in the review meeting we have
decided to tackle the problem and
also it was decided in the Annual Plan
for the year 1981-82 tq give priority
to energy and pther sectors.

Sir, in this context I would like to
draw the attention of the House and
also of the Minister to one fact. We
have paid heavily because of the Plan
holidays. Between the years 1966 and
1969 we had actually abandoned the
Plan, Of course, there were Annual
Plans, but we had virtually abandoned
the Plan for three years, Again, from
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1977, for three years there was a Plan
holiday. Actually we have deviated

Y from the path.

—

— to formulate plans,

Again I come to the point that is,
about the priorities we have allotted.
We have decided that we should give
priority to energy, We got the initia-
tive from Lenin we got the initiative
from Soviet Russia, when we adopted
Plan but we faileq to analyse the
reasons for the succesg of the Plan in
that country. There, energy was
given priority and they succeeded in
that sector whereas we have failed.
Ag to whether we will gucceed now, 1
have got my own doubts,

We have not explored the possibili-
ties of developing alternative sources
of energy. Only on paper we are
seeing them. You will see that China
has taker g lead in this respect, defini-
tely. We have to take 5 lesson from
the Chinese people in this respect. Of
course, in today’s morning papers the
mews hag come that solar cookers will
be available for us before the end of
this year in the market. I saw it in
the papers. But you see, in China
solar heaters, with a total area of
70,000 square metres are now being
used, saving an amount of 20,000
toanes of coal a year. Also, Ilalest
statisticg show that 200,000 solar stoveg
are in daily use in China, .

3 P.M.

So alternate sources of energy have
been developed. But what is the
Energy Minister doing about it? The
other day he boasted that he is tack-
ling the problem and that he is pros-
perously marching on the road. But
I would quote from +the Financial
Express of September 7, 1981: “Sixth
Plan power scheme in jeopardy” be-
cause the Energy Ministry is ignoring
the Central Electricity Board. I
quote: “A more serious problem is
the Central ZElectricity Authority
which was created as an apex body
supervise their
implementation, ensure overall co-
ordination is ignored by the Energy
Ministry on all important matters.
Senior officials admit that organisa-
tion is side-tracked by the Ministry
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on vital matters in the power sector.
At best, it ig allowed to act as a post
office in gpite of being a supreme
body in charge of power development
in the country. CEA personnel at the
top managerial and technical level
express frustration that the matters
have been allowed to drift. Besides,
there is a developing shortage of
technical manpower at the levels of
planning, designing and moritoring of
construction and operation. And also
the Plan envisages the creation of an
additional capacity of 19,666 MW by
1985.” Sir, I graw the attention of the
Planning Minister to one thing. Your
aim js high, 19,666 MW by 1985. But
what, is the fact? For the first year,
1980-81 the target. was fixed at 2700
MW and what you have achieved the
actual realization, is only 1800 MW;
thus leaving a gap of 900 MW. For
the current year, a similar target has
been fixed; put you cannot achieve
it. And also the recent exercises by
the Energy Ministry have indicated
that the power planners shall be
lucky—I again repeat, lucky—if 1300
MW are added to the capacity at the
end of the year, What are you going
to achieve? You cannot achieve this.
So, with regard to the problem of
energy, you have to explore the possi-
bilities of developing alternate sources
of energy.

Sir, before I conclude my speech,
there is another very important prob-
lem that 1 would like t{o put before
this House. I will take only three
or four minutes.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Not four.

SHRI V. GOPALSAMY: Sir, the
problem of unemployment and under-
employment is a gerious one. Accord-
ing to the data which has been fur-
nished in the Plan document at page
205, the back log—that is of those
between the ages of 15 and 59; I have
left the 54 group—so far is 22.73
million. And what will it be at the
end of 1985? Another 87.66 million.
The figure is very much alarming.
Then ] would like to say that
it is .not the whole thing. Tt is
stated here: “The backlog here takes
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note of only the long term unemploy-
ment; in addition, there would be

seasonal unemployment and part-

time under-employment prevalent
largeiy in labour households.” Then
again I quote from page 206 of the
Plan document: “At the present rate
of growth, the organised sector can
provide only four to five million re-
gular additional jobs in the course of
the Sixth Plan period.” You can
provide only 4-5 million additional
jobs. And there is also the problem
of the educated unemployed. The
number of the unemployed is large,
but the problem of the educated un-
employed is a very serious one. While
we face the problem of the Naxalites,
it is well to remember that it is the
outburst due to socio-economic condi-
tions. When they find no channel to
live, when they find that the degrees
they got from the universities are of
no value, they turn to be Naxalites.
You cannot tackle this problem by
physically annihilating them, elimi-
nating them. But that is what is
going on, You canot solve the prob=
lem by physically eliminating them.
Unless the educated people when they
come out of the wuniversities with
degrees are guaranteed employment,
definitely there are going to be Kanu
Sanyal and such other people. This
is a very serious problem. Regard-
ing unemployment, what is your
solution? Now you have decided that
the Sixth Plan has recommended the
formation of District Manpower Plan-
ning and Employment Generation
Cells and also you have called for a
new deal for Group Self-Employment
Schemes. Anvhow, Sir, the picture
is very much dismal. You cannot
solve. ... (Time bell rings). I studied
the Document thoroughly. There is no
solution for this unemployment prob-
lem. You cannot solve the prohlem
with this unless drastic measureg are
taken. The unemployment problem
and also the problem of population
growth Doth are two sides of a coin.
You must tackle the problem from
that angle if you want to succeed. T
wish this country marched in the
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right direction and the direction
which has been givern by the leaders
who were for the Plan. And also let
us work on the hurdles we face,
and...

THE VICE.CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Gopsl-
samy, your three minufes and four
minutes both have gone. Now, please
conclude. I hope this is a gentle-
man’s word.

SHRI V. GOPALSAMY: I am so
glad and so thankful to the Vice-
Chairmap for this opportunity. We
cannot solve the problem with  the
present state of affairs. I hope the
Government is also considering this
seriously. Many Members from the
Opposition side have given concrete
suggestions, I was listening with rapt
attention to Shri Sankar Ghose. He
has given concrete suggestions regard-
ing the building up of the infrastruc-
ture. So on those lines, I hope, the
Government will try to march on.

Thank you, very much,

Tlo Tmwam fag (ST ww) :
HETA STGATERLT Y, Argwr
g4 A AT § S mgy q@wr
gdy 99 adfz AMwar F arew a7
z8 8T mza § oaww fasre
wFe & ;1 omAaw fear § oo
§ IaFT FRAR FW F fqw @
AT § |

T A WA H 98 wede
oI NgA wd faeqa FHom g3 e
fa=rz #1 w¥e w% AT 9ga _w e
14 & foc o F @ifaa aug #
AT & o wAg faudt o fadza
FEAT | GIXAR | WA FT HIA
ST WA ST FY g3 @ ¥ fag
g Erz BT mrgar g f o osad
qger W, IAF wrigwA ¥ uz
gazffa AFAT F1 AIRET JAX FHAT
war g, 98 W @ wifewmfr smar
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FY  ATFMFATH, AEATHT a0
AR ¥ ATET |

SY%d, 9TCATH FE-TAA W
g 13w &y swiah F @ &
qE A I AwIE g FHET
yasar 39 A Fr g & a@sEr
# iy & wges &7 @Y g, SR
qrafgear 93tA. FF WS g 1 arg
& arg T g § Aren- faa
gar g ) vaw fag & awrR =
qUTE QAT JIEAT § '

FU gEE § B ANwar gaw
7% T AT 9T A far sirer
Fiigg & swfc 3 awr FwEd
A%, TP 8 JFT FINEW F A
qTR 89T AFH [T &P, aWE
gal &1 iy faw wF At A &
arg &ued fysr g F gemreEl
v Fg AT afpfedl av Tamar
g 9% fsad zus #v WY g
SerRa aEgEl #1 IfEa @ e
a% | gasaar & T g & fosr
F gRad g H owEr war @ )
I F wa § ng fmw darem
F afawEd wik st § afg
g & | wga WwAr H few %
g=z, e & ware @i foemr ¥
TAT F GATT H 4T3 @I A1 8 |
FU gAaE g & s w1 a@nr-
qa®  Fa@r W AR foer #
dfqs fuer at dfas fasr =
ofaTTd WT FATIT AT )

[F whlwa § ag W gam
gar =wrgar g 5 faamd & am
wiezfas @ag earfea a3 *r G
¥ g7 ax St g fag g § 9
gugta € wae zad afaw wamw
frpar A1 8% o F fag Gigar ®
afga  ArAAT AT A@E@BRAr
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#ifs atesfaw gag F AROT G
& AR §Ey gET IM F
wET WX W g

A, e HR sfwmdr e
iy adw & wAghwe wrfad,
A wastadl w wlgamt
F afa eare w@r 1 T AisiaT
# IAFC BNR @ WAr g
gay qAr =gl g fo oSk F
RO CE T B e e T
S5y § 98 F1 9 @ i &
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F @Y Fr yraw@Far g fraw w0
A eI fRu S &t Arawwwar §
3% FT F S W sTem a@ &
wgh 8 arar [l & S W 9w
AT HAEHR A7 WYq F@ G
T A FBW A FIT WA
frar sar =ifgm v

ii'
q.""

HM5, 98 8T T ala 9%
wag g2 F aIw § S3rd o
UMD A qwaAr age  AFAT
T I 3z W & & w7 am
Fgdl g5 wmaer 9} fagaw ag
qrar w@r § o a® g\ W A
IFG AR qAOIH FH aweqr
®T Hy ARG & wFar g zafam
ug swawT g F 3w & aewfafafy
o fzar & @ sfaw fadsm #3
QUAT T, T&F AR By WAAT FT
WET SWA F A% @A Iw
# ufrar fadma & fou amEo
F1 & | yfEe feama & gror
& AW *7 FAgE@r 9T fagge g
AT FAT B )

@ Fufafom 78 B gz
qar =|gar g B faw aw A w=w
¥ 9% @few N w8 & & 97 ufw
F S Ao gar g W 34 Afw §
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fRaAr Ienga gar § SaAr 34
2oy § Frar ofeare & g18 Sad
& Aew F1 oawfw w@dr wrfge
7R 337 & qE F A™ arga @
rigd Fqife ag frardl § amw
gaara g v BRaEl &1 gwdr 9
@ifrr e @ TRl A s
IIHT "3 FT AT A 1 Frary £
qxdr  I3Fr awmfg oor ) @
Ia¥ vl & b @, sy 9
IHR Sty F owrgw ux Wy A
F, @t F =wdar B ararfas e
Fy gftz 8 frq wfn oz &@ifan
& qeu | AlaF o gealy G aft-
FITAEIET W AT 37 & Taadr
T HIAT 2NN & IAF WOAF Y ATHEAT
fredr afegre & 9ra 5 W

za ¥ Affan g & gru
et aw o Afe-gER F w19 fag
T F ugAm & feT o agm @
wdiRI § I F WY, 3 q-TrAY
g 5y st =1 0 oW
21 38 ST A fFOw sygedr
F A, I7 8 INT fAwrar w1¢
A A%y ghadt & FEy sid

SRq, T80 F1 a3 g &
ATHIT GF AGGAT F L A
F fag agazg &, #3 9961 & Wk
FA-T1 § | F qradm qd oA
£13 & W Arsfyd awar sgar
fr asqd @z § SUY NIW UW
aga fissr gt wew & #k
SUY WIW W AI9T FEAHYT ;R
wad fraw w7 3 fred go §
33 9T frqy g1 frar strar =rfaa
q HIRIT H T4 A ¥ fqe sarg
gar =rgar § 5 mrs wra w1 o
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Fgd fuser gar 9w § I @
Fr 3In Iy A fgmw snm faar
mar g o\
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SHRI G. C. BHATTACHARYA: Mr.
Vice-Chairman, the Sixth Five Year
Plan presented to us, I very humbly
submit, is not even worth the paper
on which it is printed. About the
direction, Comrade Indradeep Sinha
has gspoken and 1 do not want {o re-
peat the same, A Plan which has no
direction, a Plan which is only meant
for status quo, not only status quo,
a Plan which increases disparity and
inequality, a Plan which takes the
country back economically, cannot
be said to be a Plan at all. The
Planning Minister has expressed
some pious hopes and said inflation
is the main obstacle. Yes, you have
identified it. But unfortunately, if I
may make g little digression, the
Planning Ministry 35 a dumping
ground for unwanted Ministers. A
man of Mr. Chavan’s standing and
experience, one whg iz doing good
work, has been dumped there. So
you can see the seriousness of it. You
have identified inflation. But how do
you solve it? The Finance Ministry
which is in charge, is taking steps
towards increasing inflation. The
Industry Ministry, the Agriculture
Ministry, they are following policies
which will increase inflation, So for
what purpose are you identifying a
malady for which you have no re-
medy? Already the Budget of this
country is dependent on 75 per cent
loans from outside and we have to go
begging to the World Bank and
other international monetary insti-
tutions. How can you plan when your
budget is dependent to that extent on
foreign resources? Only the other
day we were told that Rs. 5,000
crores are coming from the Inter-
national Monetary Fund with all their
conditions to which we have agreed.
And these conditions have not been
disclosed. All these will lead to fur-
ther inflation,

Then we have an economy of
shortages. When you are following
a policy of economy of shortages, do
you think that inflation can be con-
tained? Who does not know that
there js economy ot shortages?
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Then there is Black money. After
the Supreme Court decision on the
black bonds, even in black bonds
there is black market, Yes there is
black market in black honds.

Do you think that with all these
phenomena and all these policies
and steps you will be able to contain
inflation? And if you cannot contain
inflation and if inflation is allowed to
go on then as my friend Shri Indra-
deep Sinha asked, what is this Plan
worth for? That is why I said in the
beginning that this Plan is not worth
even the paper on which it has been
printed,

My friend said.that today it is 37
per cent and I say it will go on in-
creasing. In the industrial sector you
have put some fargets. But what is
vour Industrial Policy Resolution of
19807 Your Industrial Policy Reso-
lution provides for automatic expan-
sion, regularisation of excess capacity
and export oriented economy. Tell me,
Mr. Planning Minister, with all these
policies you are following do you
think you can achieve your targets?
Can anybody plan with these policies
of automatic expansion? I would
like to have an answer to this from
the Planning Minister when he re-
plies to the debate. 1f there is auto-
matic expansion, where is your tar-
get? 1f there is regularisation of
excess capacity, what will happen to
you target? With an export oriented
economy how can you plan? That
depends on the vagaries of inter-
natjonal supply and demand position
and to a certain extent international

political situation. How can you
forecast these?
Now come to agricultural sector.

After you have completed the Fifth
Plan successfully, you are going in
for massive import. What will hap-
pen to your target in this sector? In
the Plan where js the provision for
flood, drought and other vagaries of

nature? The whole Gangetic plain-
is floating on water. It can be turned
jnto the world’s bread basket, But

how can you do it with the priority
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you have given for irrigation? How
will you be able to tap this resource?
If you have a plan to tackle this
region, then you would have contain-
ed drought to some extent.

Coming to flood, you have a flood
committee report. I do not know
whether this fact has been brought
to your notice because I do not fina
any reflection of it in this Plan docu-
ment. They are in the three or four
volumes and they are gathering dust
somewhere. Not a gingle thing has
been noted from them nor is there
any direction to implement the pro-
grammes or 1o do anything to control
the floods. They do not find any
reflection here.

Then, Sir, I come to the question
of energy. Sir, today, it js agreed that
if you want a forward economy, if
you want a developed economy, you
will have to go in for fusion energy.
But what is” your plan? Your plan
is for some solar energy at the most
and for some pretty things. Of
course, other things are there, But,
as I said, those things will keep your
economy more hackward. So, in that
field also, your priority is wrong.
Unless you plan for jusion energy,
atomic energy, you cannot golve the
problem of energy and if the energy
problem is not solved, neither your
economy will improve nor your agri-
cultural production will improve nor
your jndustrial production will pick
up and you will not be able to
achieve your targets. hen, Sir, 7
come to the question of land reforms.
Some of my friends have talked
about this problem,

[The Vice-Chairman, (Shri Arvind
Ganesh Kulkarni) in the Chair]

You are talking about land reforms
here. But do you know that those
who have gone in for land reforms
sincerely, those Chief Ministers and
other Ministers who have gone in for
Jand reforms sincerely, have beén
dismissed and have been replaced on
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the plea that if they implement the
land reforms there will be some com-~
motion in the ruraj side? How can you

have any plan for agriculture without ~

land reforms? (Time bel] rings) Th-
erefore, without plugging the loophoi-
eg in the land ceiling laws, whatever
you say about agriculture or land re-
forms, ete. will only be pious hopes
and nothing else. (Time bell rings).

Then, Sir, I come to the issue of un-
empioyment. About the unemploy-
ment problem, I can only say—Many
of my friends have spoken about il—
that you have not planned to reduce
unemployment, but you have plannel
only to increase unemployment. With
data 1 will be able to show how this
is so.
is ringing the bell, T will not go into
the details. I would only say that you
have planned for more unemployment.
The more you have planned, the greater
is the unemployment in the country.
So, this is the state of the unemploy-
ment problem. (Time bell rings).
Just one minute, Sir.

Sir, Jawaharlal Nehru dreamed of
establiishing a socialistic pattern of
society in the country and he started
planning and he came to the conclu-
sion that in due course of time with
the public sector reaching the com-
manding heights, we would be able to
do away with the capitalist system
and we would be able to have a
socialist system. But, today, what is
happening? Almost in all the impor-
tant public sector industries there
are no Chairman or Managing Direc-
tors and this has hecome 5 regular
thing.

THE VICE-CHAIEMAN (SHRI AR-
VIND GANESH KULKARNI): Mr.
Bhattacharya, you have got only one
minute.

SHRI G. C. BHATTACHARYA: In
one minute I will finish, Sir, and T will
obey your word.

Sir, what is the direction in the
Plan regarding the icleas of Jawaharlal
Nehru of the public sector attaining
the commanding heights? Today, what

But. since the Viice-Chairman

a
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has happened? Sir, the public sector
units are gradually being finished off.
You say, “I give more allocations.”
But don’t go by the figures. Look at
the practical things and see what is
happeneing. In the public sector you
are producing steel. But there i a
Elut of steel in the market because
you are also importing steel. 1 do not
know why this import mania is there
ang I do not know what charm is there
in importing; may be slush money and
things like that. (Time bell rings).
Therefore, I say that you are
going in for the negative side
of planning because you have
given up the theory of the
public sector unit attaining the com-
manding heights. You are going in
for the appeasement of the monopoly
houses, for the appeasement of the
landlords, for the appeasement of the
black money holders and for the app-
easement of the middle-men and the
middle-men culture. All these things
are taking you not towards the direc-
tion of planning, but jn the opposite
direction. Therefore, whatever Plan
ig there, I repeat, is not worth the
paper on which it is written, Thank-
you, Sir.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULRARNI): Yes,
Mr. Raju. We have got ten minutes
€ach nhow.

SHRI V. B, RAJU: Mr., Vice-Chair-
man, I do not know what purpose this
debate would serve and how it will
help the Minister or the Government
for that matter. One year implemen-
tation has taken place, and we have
the document of the performance for
one year before us. We are already
half-way in the second year of the
Sixth Plan. It would have been excus-
able if we had a plan for discussion
mid-term appraisal. Or—of course, I
do not blamg the present Minister; I
only say to the Govermment—we had
an opportunity at the time of the fra-
ming of the Fifth Five Year Plan and
the then Planning Commission had
organised the Parliament into commit-

896 1L.S.—9
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tees on the draft Plan and discussed
it thoroughly and Parliament wasd
able to contribute within the commit-
tees something. Anyhow, this discuse

sion will give us an gpportunity to re-
view our achievemenis in the first
three decades of planning and also a
probe in to the shortcomings and fail-
ures.

Sir, what has actually resulted oub
of three decades of planning? As it
has been already said in the House,
the economic growth or what you call
it wealth or national income growth
was only 2.5 per cent as the average.
And what has resulted ultimately? To-
day 51 per cent of the rural popula-
tion, as the Plan Document reveals,
and 38 per cent of the urban popuia-
tion, is below the poverty line. There
is no quarre] about the goals of plan-
ning, that is, growth, self-reliance,
modernisation, social justice; there is
no quarrel about it, But every nlan
has a milestone. We want a critical
document before us, the Parliament.
The defect lies in the Planning Com-
mission being a creation of the Txe-
cutive. The Planning Commission i$
not a statutory body, and, in my op-
inion, if justice is to be done to the
Parliament, the Planning Commission
must be answerable to the Parliament:
the Planning Commission must be
a watchdog of the Parlfament’s inte-
rests in this respect, not the mouth-
piece of the Executive. A huge em-
pire has been built in the planning-
commission. We had made a sugges-
tion earlier that the Finance Commis-
sion and the Planning Commission
should be combined and it should ue
a continuing and full-time body. The
Finance Commission is constitute ¢
only for the purpose of devolution of
revenues and dissolved. It should pot
be so. These two bodies should be
combined. T am sure the Planuning
Minister is a person who respecis de-
mocratic institutions and particularly
the Parliament. It is one of my sug-
gestions that to do justice to Dar-
liament the Planning Commission
must be a statutory body and the Fi-
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nance Commission must be combined
with the Planning Commission to help
the Parliament for a critical analysis,
Now we have to depend only on the
Plan Report which we  have sot.
Whatever little criticism is made for
us, only that is available to us.

Now, what has been the agricultural
progress?. It is only 2.7 per cent. Top
30 per cent in the rural areas, the top
30 per ceni, have 82 per cent of the
assets. 30 per cent at the bottom have
only 2 per cent. Whatever programme
you take up for the improvement of
agrieulture ang for the betterment of
the rural population, in terms of ac-
tually giving them water, -electricity
anq inputs and giving them subsidies,
the greater share will go to the top 30
per cent, and the disparities get fur-
ther widened. This :s actually the
weakness in the structure itself? The
rural areas are a challenge fo  us.
Therefore, in agricultural development,
it is the overall rate of growth which
is important. Even the water that has
been impounded for the irigation pro-
jects has not been fully utilised. Till
now the Planning Minister has not told
us whether we should use so much of
water for paddy cultivation. If you
come to the paddy growing areas, you
will see how much water is actually
being wasted and on the other hand
only 28 per cent of the actually sown
area has been irrigated. Therefore,
there is actually a duty cast on the
Planning Minister and the Planning
Commision to critically analyse why
we have failed.

Mr. Vece-Chairman, Sir, in fact the
comparisons may be vertical and also
horizontal. As it has beén said, 51
per cent of the rural population is be-
low the poverty line. I do not know
whether I canseta dent being made
on poverty in my lifetime. Horizon-
tally, we have to see where we are
when compared with other nations of
the world. 'The Worlg Bank has pre-
pared statisties for 125 countries and
25 countries have been grouped as the
low income developing countries and
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we. are one of thost 25 countries. We
are placed as the 15th country from the
bottom and we are bzlow the 170 dollar
per capita income. We are actually con-
sidered a5 one of the poorest countries
in our region. Half the world’s poor
lives in this region. Our challenge is
the poverty. In act, we do not discuss
that in this House, How painful it is
to sit in this House nowadays? There
is practically no link between the as-
piration of the people and the acroba-
tics in this House. There is such
a wide gap. So, Mr, Vice-Chairman,
the three decades of planning have
revealed that our strategy is not
the needed sirategy and it is not the
correct strategy. We have to change
the strategy. There is one more
thing, Apart from this failure, we
have a corrupt society which is ac-
tually sattening. So, a t{ime has
come when you have to discuss whe-
ther the regulatory controls on price,
movement and distribution and con-
trol on production have worked effi-
ciently. Whether thz objectives of
increasing productivity and produc-
tion and of reducing disparities and
containing price rise hag been ac-
hieved or not, When I was a child,
my mother gave me milk in a bot-
tle with the nipple. When I have
become adult, how ridiculous would
it be if my mother says that I should
drink milk with the bottle? ‘There
is no doubt that the developing eco-
nomy needs some sort of controls.
The World Bank Report also has
commented in 1980 ttat these con-
trols have worked favourable for the
top rich. Today, you get cement for
multi-storeyed builidings but you
don’t get cement, just 5 bags or ten
bags, for the common man. Apart
from corruption and other things we
must look up these controls are
working? Overnight, hundred crores
of rupees have been amassed by the
sugar magnates. A new class has
come up by the system we are wor-
king. It is not a party question.
It is a national question. This is
one thing.

My second point is this. Let me
take the 1981 report bhecause we
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Planning Commission makes an
assessment and  says that we have
an extra production of 24 million
tonnes of foodgraing if I remember
correctly, in 1980-81. While claim-~
ing any one side that increase of 24
million tonnes has taken place you
import 2 million tonnes. Mr, Minis-
ter, your chief objective is self re-
liance.  You say that the produc-
tion of edible oilg has gone up. The
production of sugar has gone up. I do
not want to trouble the House with
figures.

You are importing edibile oil worth
Rs. 600 to 800 crores. What is it
you are not importing? You are
importing cement, you are importing
steel, you are importing even coking
coal. Where is your self-reliance?
I can understand about crude oil. But
what about other commodities? How
they demoralise the mnation? Can
the nation take the words of the
Government and the Planning Com-
mission that they are {rue words?
And then, Mr. Gopalsamy has raised
a point, a very relevant point. In
the very first year itself you have
planned for the installation of capa-
city of generation of electricity of
2,750 MWs. There is a short-fall of
500 to 600 MWs in the jinstalled capa-
city. What has happened in Rail-
way performance? In 1976-77, we
reached a revenue-paying freight
movement of 212 million tonnes. And
this year, in  1980-81, it was only
195 million tonnes, marginally higher
than 1979-80. You were critising the
Janata Government for it. With all
this effort, with all the effort of the
Cabinet Sub-Committee you could not
reach 195 million tonnes, and you
are giving bonus. You must find out

whether there is a motivation for
work or not. 1t is no use finding a
scapegoat. It js not for winning a

point that we are arguing this. I
am feeling very much distressed af-
ter having seen the 1980-81 perfor-
mance.

Mr, Minister, I would be very much
obliged, the Parliament would pe
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obliged if you could allot a day for
discussing the 1980-81 performance,
the performance of the first year of
the Plan. That will be more rele-
vant. Before you commit further
mistakes, we will be able t{o tell you
something.

Lastly, Sir, the time has come when
this Parliament has to work in Com-
mittees. And I hope the Minister will
take the initiative to have a Parlia-
mentary Committee of both the Hou.
ses for Planning. I am sure, in the
Committee, the Minister will be be-
nefited very much,

I-am thankful to you, Sir, for gi-
ving me the time to speak on this.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Now, Shri Pant you have ten minu.
tes, please.

SHRI KRISHNA CHANDRA PANT.
(Uttar Pradesh): Sir, I can count
upon your indulgence up to a point.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
And there is one more speaker.

SHRI KRISHNA CHANDRA PANT
I can even count upon the indulgence
of the Minister, perhaps, and we can
stretch it a little.

Sir, I welcome Shri Chavan as the
Planning Minister, He has a wealth
of experience behind him and he
brings a fresh mind to this task. The
fact that he was the Education Minis-
ter before he came to Planning may
well be to the benefit of the country
specially and I can only hope that he
will establish a credible nexus bet-
ween Education and Employment. I
will not go into the other aspects of
educational reform.

Sir, this Plan has not really been
made by Shri Chavan, And now he
has to see to its implementation, And
in this one and a half years, many
things have happened which have al.
tered some of the assumptions on
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which it is based, A reference has
been made to this by the speak-
ers who spoke earlier and I will
not elaborate the point. The price
rise has been sharp, It has been a dou-
ble figure inflation in both the years.
Ang always the problem is not of
financial outlays but of the physical
content of those cutlays. And so, the
biggest question in our minds is whe-
ther the physical content of the finan-
cial outlays can be preserved from
further erosion in the rest of the
Plan because there does not appear
to be any prospect of any sharp de-
cline in prices, the way things are
going, prices have not come under
control, And apart from the general
anxiety that this has caused to the
housewife in particulap and to the
country ag whole, what impact this
will have on the Plan is of e mat-
ters which concerns everyone,

The second point is whether the
States have mobilised the resources
which they had promised or which
had been stipulated in the Plan. My
impression is that they have fallen
behind. How the Central Government
can make that up is another point
or whether the States can be pres-
surised into making it up and whe-
ther the Government of India has
enough leverage to make the States
adhere to those resource mobilisation
targets. Sir, the deficit financing tar-
get was about Rs, 5 thousand crores
for the Plan. I think about Rs. 3,500
or Rs. 4000 crores deficit is already
there in one and g half years. How
is this to be reconciled with this tar-
get and what impact will it have on
the Plan? And, then there is the ba-
lance of payments question. This has
been covered by other fiends too. But
the point that I want to make is that
the  Petroleum Minister keeps on
saying that he will double the pro-
dultion of petroleum in two years.
The target of production was 21.6
million tonnes by the end of the
Plan. By any reckoning jt should be
28 to 29 million tonnes, which means
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another income of Rs. 3,000 crores.
If this is realised then the entire ba.
lance of paymenis picture
change by the eng of the Plan and the
energy picture will change, Does the
Planning Minister endorse the pro-
jectiong of the Petroleum Minister
in this respect ang if so, the entire
Plan will take on a different com-
plexion and this, 1 think is one
of the points which should have
been cleared by the Planning
Minister in his presentation, because
it is very vital.

Sir, on the question of poverty the
only thing that I can say is that bol-
der initiatives are necessary. Forty-
eight per cent people, as has been
pointed out, still live below the po-
verty line and we have a food surplus
which is really unreal in terms of the
nutritional needs of the people. And,
so the question is whether it is the
landless or whether it is the small
or marginal farmers, or artisans, or
the Scheduled Castes; and Scheduled
Tribes or other pocrer and weaker
sections of the community, what bold
initiatives can we take? What can
we do to show that we really mean
business. Sir, there are two concrete
stepes that I would suggest. One is
in relation to urban areas, There are
still in this country people who carry
on their heads loads of waste of other
people, scavengers. I cannnot imagine
anything more degrading to human
diginity than this. Can we not stop
this? Have a timebound programme
and stop this practice and provide

alternative employment to scaven-
gers in all the eities. The second
thing is that the poorest sections in

the rural areas, the landless labour,
does not even get the minimum wages,
Let us not talk of big things. But,
at least, can we not ensure his mini-
mum wage? To do that one has to ac-
cept that the law of supply and de.
mand operates in rurel areas as well
tural produce enables the agricul-
turist to get a reasonable price, you
can only egnsure a minimum wages
for the agricultural landless worker

will -,
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if you are able to offer him alter-
native employment opportunities,
then the agriculturist is bound to
give him that minimum wage, Can
we do this? And, I think that if you
-want to do this and want to tackle
the problem of educated unemploy.
ment, the Dbasic question is do we
recognise the right to work? I feel
that tht right to work should be reco-
gnised as a fupdamental right in the
Constitution. Then our minds will
be attuned to the idea of having to
provide work to everybody whether
it is self-employment or employ-
ment otherwise or in services. But
the right to work should be recog-
nised as a fundamental right and I
would suggest that within this de-
cade there must be a national em-
ployment guarantee scheme and it
should begin by guaranteeing em-
ployment to one person per family.
That may be the beginning. But
within the decade there must be a
national employment guarantee
scheme, This way one can bring all
the energies of the nation to focus on
this problem. I think employment
is one of the weak sectors of {fils plan
angd unless this kind of focus is brou-
ght to bear on the problem, energies
are dissipated and I do not think
that we will make as rapid a progress
as we can make, or should make,
and the result will we that younger
people will get frustrated which will
have dangerous consequences.

The other thing is thing is that even
though we are not able to do all the
things, certainly we can do more
about tenancy reform, about security
of tenure, we can do more about
preparing land records. Is it not
a shame that even proper land re-
cords are not there in many States?
We can then certainly do more about
consolidation. The Minister has pro-
mised a time-bound programme in
some of these areas. I would request
him to let us k:\w what kind of a
time-frame he has in mind. Similarly,
we can do more about house-sites
programme for the poor, 1 am sorry
that the Janata plan had a higher al-
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location for this than this plan. Some
work has already been done; more
could have been done; and I wish it
had been done., (Time bell rings) I
think it is not yet even eight minutes.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): I
have to caution you.

SHRI KRISHNA CHANDRA
PANT: I will follow your example,
you being our senior.

THE VICE.CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Don’t put me in an embarrassing po-
sition when I am sitting here.

SHRI KRISHNA  CHANDRA
PANT: On the land reform question,
the only thing I can say is at least
5.5 million acres of land which has
been identified, should be distribu-
ted. Even that has not been fully
taken over and distributed. As a token
of sincerity the Government should
at least implement land re-
forms to that extent. Sir, land reforms
will yield you 5.5 million acres. Our
total arable land is about 350 million
acres, and about 220 million-acres of
land lies waste. It has to be upgrad.
ed, to be reclaimed. T would strongly
urge that there should be a land re--
clamation corporation in the country
and even if a fraction of the land
can be reclaimed, it will be far big-
ger than what you can get through
land reforms. This is absolutely es-
sential for afforestation. T will not
go further into it. I think it is a
very important concept which we
must accept as one of the central
concepts of our planning,

Sir, for the future, however it may
lock, at present water is going 1o be
a major constraint and I would like
the Planning Minister to give person.
al attention to regulate it. Without
proper management water will prove
to be a major constraint jin agricul-
ture, in urbanisation and in industry
in future.

Sir, there is one more point and ]
will mention it in passing. We are
using chemical fertilizers everywhere

,
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I am strongly tor it. Bul it must be
backed by soil testing; otherwise in
the long run, there may be serious
imbalances in the soil. I would sug-
gest that soil testing must be adopt-
ed as a national programme.

Then there is one more small point,
and that is that as the population is
going up, fragmeniaion of land  is
taking place. In spite of the Hinda
Code Bill, there are still joint Hindu
families in rural areas and Jjoint
Muslim families also, which is cushion.
ing the impact of the fragnientation
that is taking place, The {ragmenta-
tion of and is a reality and we
have got to. think of the conse-
quences of fragmentation on the
scale on which it ig taking place
ang the pauperization that will
‘result if this ig not somehow checked,
Therefore, this is g serious problem
and this should also engage the im.
mediate attention of the Government.

On the question of family planning
—Dbeocause all these are inter-related
problems—I would Ilike to tell the
House that in China they have adopt-
ed family planning in a very effec-
tive way. By 1985 their annual in.
crease is targeted to be 0.5 per cent;
by the end of the century, it will be
zero per cent. India will still be in-
creasing its population at the rate of
1.2 per cent by the ead of the cen-
tury. China will stabilize its popula-
tion at 1.2 billion; they want 10 aim
at a lower figure. India at best will
be able to stabilise at 1.2 billion long
after China. So, I would like the
hon. Minister to have a special ground
to study this problem., Some people
raise questions of religion—Hindus,
Muslims, Christians. Sir, in Malaysia,
in Indonesia, in Egypt, family plan.
ning has been adopted and in one of
these countries, on every Friday, in
churches, in mosques, in temples, the
congregations are told by the priests
that they must adopt fami’ - »*~ring,
Therefore, the question - on
does not come in. We have to create
a national consensus in favour of gz
uniform law, I know it sounds dras-
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tic. But the disease is drastic. Hence,

the remedy has to be drastic. I know
the problem which has been created
by coercion at one time. But I think
it is necessary mnow for us to look
aheag and to create this national con-
sensus and if we can do this, then, 1
think, it will be a big step in the
right direction,

THE VICE-CHAIRMAN (SHRI '
ARVIND GANESH KULKARNI):
Can I call the next speaker?

SHRI KRSHNA CHANDRA PANT:
I will conclude. The hoa. Ministery has
said that they are paying special at-
tention to the hill areas. I would like
to tell him about one dam in my
district for which I [aid the founda-
tion stone when I wag in the Gov-
ernment ang his predecessor presided
over this meeting, Now, this dam has
been scuttled and a barrage is being
built in ils place. I do not know how
this kind of thing iz going to help the
hill areas. I thought, he should know
about it. I hope. he will do some-
thing about it.

In the end, I would like the Plan.
ning Commission, to adopt a perspec-
tive plan  approach, and to tell us,
whether, by the end of the century
at least we can reach, say, the Euro-
pean standards of the seventies or the
eighties. Some broad perspectives
should be provided so that our rela-
tive place i1 the world-—this point has
been made by Mr, Indradeep Sinha
and Mr. Raju—in termg of economic
growth can be fixed in relation to
some targets. Then only, can we fixed
mobilise the energies of the
nation to achieve those targets. This
is a must. Without this, the energies
can ge dissipated. Thank you very
much,

DR. MALCOLM S. ADISESHIAH
(Nominated): Sir, I share the views
of hon, Members that +his important
document cannot be discussed in this
short period. What ighé are doing is to
throw at the Minister and the Com.
mission a mnumber of ideas for the
future,
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- Now, though the word ‘rolling plan’
has now been set aside, at the end of
every year, we look at the plan to
see what hag been achieved and what
has not been achieved, as well as to
find out whether some of the sugges-
tions which are made are capable of
being fitted into the Plan. We look at
the Plan in that spirit.

1, for one, welcome the Sixth Plan.
1 welcome it for jts positive ele-
ments, For example, the speed, thée
unsual speed, with which it has been
prepared, In thirty years, we never
hag a Plan, we mnever prepared
a Plan, within a short span of
six months, which we bhave done in
this case. I think, there is a basic con.
tinuity in the Plan. I persanally be-
lieve, there i a broad consensus on
the objectives of the Plan. Thig is &vi~
dent even from the sharp criticism
which my colleague, Mr, Bhatta-
charya, made. I  think, there is a
broad consensus on the objectives of
the Plan. All of us are in agreement
on the broad objectives, namely, to
reduce poverty, to increase employ-
ment to remove, inequalities and f{o
promote self-reliance, This iy ex-
pression in ten different objec-
tives in the Plan document, which
the hon. Minister, in his presenta-
tion—I was not here yesterday—had
really summarised under four heads.
Then, in the Plan document, the
growth rate has been fixed at 5.2 per
eent, which is based on a very base
year growth 1979-80. The Plan envi-
sages an investment of Rs. 158,710
crores, of which the public sector is
to get Rs. 84,000 crores. I also wel.
come the fact that he Plan document
has laid down precise targets for po-
verty reduction. We start with 48.4
per cent poor and go down to 38.9, if
there are no specigl measures. But
with special measures, it will become
30. But I would like fo point out to
the hon. Minister that we are not
achieving these targets, if we exa-
mine that we have done in the last
one and half years. My suggestion
for the future, immediate future is
this, We should review the Plan in
the light of the Census results. Bet-
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ween the provisional estimates and
the final estimates, when we get,
there will be a gap of twelve million.
The demographic experts in this
country expect that instead of 684
million, it is likely to be between
605 and 700 million when the final
estimates are received from Assam
and Jammu and Kashmir.
This means that even at the
1.00 p.v provisional figures, we hlave
got to feed 12 million more
people, we have got 25 million xore
children into the schools and we need
hospitals and so on, So I take it that
in the mext year's plan at least, the
census results will be shown.

"The second point 1 want o make,
which has not been mentioned, 18
about continuity in our Plan?. A_c-
cording to my calculations, the
Third and the Foyrth Plofis somes
thing like 60 per vent of the tesolices
‘proposed were available for new pro
jects. According to my calculations,
even with the large figure—we have
@ large figure of Rs, 84000 crores as
puhlic sector outlay—80 per cént of
it is already committed to on-g“_:,‘
projects and only 20 per Gupt is‘ fo-;
newr projects. Now e Ministe
say that we have to take g long-tern
view and you cannot do it next year
But myself feel that one of the gra-
vest probfems we have in this country
is the big distinction between the
plan resources and the non-plan re
sources. You, in the Planning Com-
m}SSlon called the Finance Commi-
ssion is responsible for the non-plan
resources,'I believe there is a lot of
uneconomic and unviable wastage as
a result,

The'fzhird comment I would like tg
:;ake is about‘ the growth targets that

e set forth in the -Plan. Unlike my
grlileenrgogver here, T helieve that they
r est and can be achieved pro.
v1d?d three of the assumptions on
which they are based come true-and
You must make them come true. The
first  assumption you have made is,
what I regard as certain high rates
of savings ang investment, You as-
sumea that the savings will g0 up from
21.2 per cent of the Gross Domestic
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Product and to 24.5 per cent at the
end of the Sixth Plan. I think this js
a little uptimistic, it is not impossible,
because it represents, in economic
terms, a marginal rate of saving of
33.3 per cent. I do not think we have
ever gone beyond 25 per cent in ferms
of marginal rate of saving. So, special
efforts have to be made if these tar-
gets are to be achieved.

With regard to the second assump-
tion of the balance of payments,
I feel there is going to be a
crisis in the balance of pay-
ments by the end of the Plan. I com-
pute that there will be something
like Rs. 3000 to 4000 crores’ shorifall
in our foreign exchange resources
at that time. 1 do not think we will
have an annual growth rate of 9 per
cent in exports; I do not think we
can keep down imports to 7 to 9 per-
cent. I believe, again the balance of

payments will erupt as a problem
for us.

The third condition is inflation.
Here I would simply say that the
whole Plan document is established
on the 1979_80 prices. Now in 1979-80,
our prices rose by 17 per cent, in 1980-
81, prices rose by 18 per cent and in
1981-82, my computation is that the
rise should be somewhere between
12 and 15 per cent. This means that
for the first two years of the Plan, in
terms of 1979-80 prices, we are Rs.
7000 crores short. If we take the 1979.
80 prices, which is what the Plan do-
cument does, then in these two years
we have lost Rs. 7000 crores through
the inflationary situation.

I end up by asking a question of
the Planning Minister. I have heard
it—because there gre occasions when
I communicate with vyou and the
Planning Commission—that  the co-
mmission has worked out new de-
tailed annual Plan models both for
forecasting purposes and decision-
making purposes, What is very impor-
tant is to cover both the public sec-
tor and the private sector. I do not
know  whether you, Mr. Minister,
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would be in a position to give us any
information on this, but if you can-
not, I think you might make the in.
formation available to the members
of the Committee of Economists to
which I belong.

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN): Mr. Vice-
Chairman, Sir, at thas outset I must
express my thanks t¢ the hon. Mem-
bers on both sides of the House who
have participated in the discussion
on the Sixth Five-Year Plan docu.
ment, Honourable Members will very
kindly appreciate that within the
short time at my disposal, it will not
be possible for me to clarify all the
points which they have raised during
the course of the discussion, I am
going to confine my remarks to cer-
tain important aspects of the discus-
sion, though I have taken note of al.
most all the points which hon. Mem-
bers made during the course of the
discussion. At the outset I must also
say that one of the hon. Members was
pleased to ask, what is the purpose of
having this kind of a discussion one
and a half years or, almost, two years
after the Plan hag started? I do
not know whether hon. Member
do recollect that my predecessor, Mr.
Tiwari, had circulated a note fo all
the Members of this House, particu-
larly, about the Sixth Plan frame.
work and he expected that the hon.
Members will be able to send their
remarks to the Minislier and also to
the Planning Commission so  that
before the draft document of the
Sixth Plan is prepared and finalised,
their views could be taken into ac-
count. How many Members sent this
kind of information is a matter which
I will have to inquire into, but that
exercise was gone into and now the
Plan was finalised in February, 1981
and, thereafter, we have taken the
earliest possible opportunity to see
that the Plan is discussed in both
the Houses.

Sir, I am aware of the fact that the
international situation and also the
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jnternal situation in which this Sixth
Five-Year Plan has been finalised—and
a number of things which happened
thereafter—will definitely have some
kind of an impact on the Plan document
as it was prepared and how we will be
succeeding in tryng to avoid the ad-
verse effects it might have on the
achievement of the physical targets
that we have set for ourselves at the
end of the Sixth Five-Year Plan.

Sir, there are three or four points
which were specially mentioned by all
the hon. Members. The first was that
the Plan was prepared with 1979-80 as
the base year, and thereafter, there has
been a price rise of a considerable or-
der. The second aspect which was also
emphasised by most of the Members
was about the inflationary pressures on
the economy as a whole. The third was
about unemployment and how we are
going to take care to see that the target
‘that we set for ourselves is going to be
achieved at the end of the Sixth Five-
Year Plan, And a number of other
things were also mentioned here, which
I do not propose to deal with at the
outset.

Sir, the nist thing which I would like
to clarify ia about the inflationary
trend which has get in. One of the hon.
Members, Shri Sankar Ghose—a very
experienced Member of this House who
had also been in the Planning Com-
mission; he knows the intricacies of
how the thngs are being worked out—
has been pleased to state here that the
rate of inflation is very high and, added
to that, the balance of payments posi-
tion is going to be very bad. Compared
with the percentage that we have
worked out for the Sixth Plan as a
whole for imports, for the first year the
import bill has risen very high. Then
how is _this assumption going to be
correct? That is the point—and a very
valid point—which he raised during the
course of the discussion. Sir, he also
mentioned about the Thon, Finance
Minister making his speech at Kanpur
wherein he seems to have made a
reference that a tittle infiationary
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trend is kind of a stimulant to the eco-
nomy. I have just made enquiries. ..

SHRI KRISHNA CHANDRA PANT:
12 per cent per year.

SHRI S. B. CHAVAN: Not exactly
that. He did not say that. Actually I
have myself been enquiring in order to
find out how far this kind of a state
ment which has been ascribed to him is
based on facts. Might be that this
might have been reported in the press
and on the basis of the press reports
most probably Mr. Sankar Ghose must
have stated it on the floor of the House.
I have enquired both from the Finance
Ministry and from the Finance Minister
himself to find out how far this kind
of a statement is correct. He said that
it was before a body of experts that
he did say that the rate of inflation had
come down from 20 per cent to 10 per
cent on an average and that efforts are
being made to see that even this 10 per
cent is reduced to the barest minimum;
and as a general proposition he said
that if things are within control and if
there is a slight inflationary trend it
does act as a k'nd of stimulant to the
total ecenomy, That is the kind of
statement that he made. I do not think
that I should clarify it any more. It
is mostly for economic experts to in-
dulge in this kind of exercise to find
out as to whether inflation doeg sti-
mulate or does not stimulate. It is a
very controversial issue into which 1
would not like to go. Sir, the inflatio-
nary trends we cannot view in isolation.
Hon. Shri Sankar Ghose will definitely
agree with us that there are two factors
which will have to be taken into ac-
count. The .first factor is the interna-
tional situation which is  now
obtaining. Secondly. whether we
like it or not, we have to
import especially the oil products I1f
they are to be imported. can we take
an solution view of the situation? That
is a thing which I am sure most of the
hon. Members there will be able to ap-
preciate, The second aspect is: Why is
it that we have such a high import bill
in 1980-81? When the Plan itself com«
menced, and when we were talking in
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terms of 9 per cent, immediately in the
very first year it jumped. I am sure that
most of the hon. Members are aware
of the fact that it is on account of the
kind of legacy that this Government
got, I would not like to dilate on that
issue. But the fact of the matter is that
the agricultural production had gone
down, even in the ‘industrial sector
there was a decline of 1.4 per cent, the
coal production had considerably gone
down in terms of production, the elec-
triclty generation was at the lowest.
And if we had to make a beginning,
which in fact is within the control of
the Government of India, with these
infrastructural facilities which will
have to be provided hoth in the agri-
cultural sector and the industrial sec~
tor, concerted efforts will have to be
made in order to see that
none of these sectors suffers because of
infr- structural deficiencies. So the
five! aspect is, we had to import oil,
which was inescapable; the second is,
sin e there was a shortage of power,
we could not have enough cement,
enugh fertilizers, enough steel which
in fact was so very badly needed
by our  basic industries  that we
are having in the couniry. The choice
wag rather very difficult, whether we
will go by the fixed idea of not allow-
ing the import bill to go up or service
the industry which in fact is our pri-
mary responsibility. And in this diffi-
cylt situation Government had to de-
cide, whether we like it or not, that
fertilizer had to be imported,
steel had to be imported and
also oil in a big way. The price of oil,
as most of the hon. Members.are
aware, has risen many fold and it is
bound to have an impact on our total
economy and also the inflationary
trend that we find. So, the first point
that we are trying to do specially is to
tmnrove the situation in the balance of
nayments ~~-~"**-— A number of correc-

& mearr raing taken with a
+aw to see that cur expnrts should in-
create and as far as possible the in-
dustries which have exvort orientation
sha'd he enenurased to the mnst. Im-
port suhstitution efforts will have to
be encouraged. A number of conces-
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sions have also been given for export
promolion, and we are trying to see
that our adverse 'rade balance is at
least contained to the barest minimum.
It is a fact that inspite of all the efforts
that we are making in this direction
there s bound to be a gap between im-
port and export. Tte protectionist poli-
cies which most of the developed coun-
tries have adopted are bound to adver-
sely affect the exports which we would
encourage. I am sure that we are trying
our level best to see that export-
oriented industries are given full en-
couragement and export both in  the
conventional and the unconventional
fields in order to see that this gap is
fully reduced to the barest minimum.

We are also aware of the need for
the infrastructural facilities which we
would like to provide and the bottle-
necks wh'ch are being created. . Hon.
Shri Raju has been pleased to  state
here about the power sector that in the
very first year we had set for ourselves
the target of 2,800 MW and that there

.was a shortfall of mcre than 500 to 600

MW. It is a fact thal there has been a
shortfall in the first year, and that is
why a steering comm:ttee has been spe-
cially appointed in order to find out
what exaectly the difficulties are and
what remedia] action needs to be imme~
diately taken in order to see that in
the power sector we do not experience
this kind of a shortfall.

SHRI V. GOPALSAMY: Will you
achieve the target thic year?

SHRI S. B. CHAVAN: So far ag 1981-
82 is concerned. our officers are having
discussion with the Fnergy Ministry
and also the BHEL who are mostly sup-
plying the equipment reguired by the
power sector., We feel quite confident.
I would not be able to say whether this
vear we would he going to achieve the
target that we have set for ourselves,
but so far as the Plan period is concern~
ed we are in fact very anxious to see
that 19,000 odd MW that we have set as
a kind of phys'cal targst for generation
cavacity, should be achievable, and if
there are any bhottlenecks we will try
to see that all those difficulties are
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overcome-and this target should defini-
tely be achieved.

Sir, the second point which I would
like to deal here is about the employ-
.ment generation which hon, Shri San-
kar. Ghose has been pleased to state
here. He said, “We have a backlog of
12 million unemployed people, and at
the end of the Sixth Plan the same
figure of 12 million is going to be a sort
of cary-over for the Seven Five Year
“Plan”. That observation is based on
the Plan document. I do not deny that.
In the Plan document the mention is
there. But that depends on g kind of
_phrase which is belng technically used,
that is, “standard persons employed per
year”, and that assumes 273 days in a
year and 8 hours of full employment.
That is the assumption on which this
has been planned. So 34 million people
are going to get employment during
the course of the Sixth Plan. While our
effcrt is to see that there is full emp-
uoyment—I do not think that thls is
going to be a reality. In reality what
we call a kind of partial employment
is also going to be emphasised and we
will try to see that the figure of backlog
is reduced to the harest minimum.

SHRI V. GOPALSAMY: By the end
of 1985 the total will be more than 80
million. -

== SHRI 8, B. CHAVAN: In this I will

go by the sample survey carried out by
experts. And on the basis of their re-
port, whatever be the assumptions that
they have made, the new employment
potential which is being created during
the course of the Plan is of the order
of 415 per cent per year. And the la-
bour force which is estimated will
grow at about 2.54 per year. This is the
kind of experts’ report that T have with
me. There is a gap between the two. So
_ there is scope for reducing this back-
log of 12 million unemvployed people to
the extent poss’ble and also with par-
tial -employment, it should be possible

=10 reduce this stupendous figure of 12

million to a lower figure. -

Mr. Sankar Ghose also dwelt on the
IRD programme and the NREP. He was
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also pleased to ask; how is it that when
such great emphasis has been given to
the Natlonal Rural Employment Pro-
gramme, the provisions have been cut
down? He said that it has come down
to Rs. 180 crores or so. In fact, in the
first year the pattern of assistance was
on g ditferent basis. From this year
onwards it is going to be on a sharing
basis. In the first year we had provi-
ded Rg, 340 crores. In ihe second year
the provision :s Rs. 360 crores. And
in the Plan as a whole it is going to be
Tis. 1,620 crores. So there is no reduc-
tion as such. The States and the Cen-
tre put together, it is going to be of this
magnitude, and 1 do not think that
any of the schemes of either the IRD or
NREP is going to suffer because of lack
of resources. The IRD programme has

-also been made appl.cable to all the

Blocks from October 2, 1980. so the
entire country is going to be covered
under the IRD programme. He was also
pleased -’ to mention here about the
Congress (I) Party's manifesto where-
in we had promised that one person in
every family would be gven a job, and
then he said that there was np men-
tion about it in the Plan document, It
seems to have escaped his reading. 1
would refer him to paragraph 13.56 on
page 212 of the Sixth Five Year Plan
document wherein there is a clear men-
tion that we stand by the commitments
that we have made and we have taken
into account, in framing this Sixth Five
Year Plan, this kind of commitment
which we have made to the people and
we are gong to stand by it.

SHRI HAREKRUSHNA MALLICK: .
Only a clarification. ..

THE VICE-CHAIRMAN: (SHRI
ARVIND GANESH KULKARNI): No,
no.

SHRI S. B. CHAVAN: I think this
will not be correct. After I finish, you
may ask me. (Interruptions) Please
do not try to interrupt me. (Interrup-
tions) Mr. Sankar Ghose was also
pleased to say that there is a discre-
pancy bhetween the irrigation potential
which is to be created during the
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course of the Sixth Plan and what it
was during the Janata period, and he
asked whether from 17 million we have
come down to 15 million.

1 have seen both the documents and
1 am given to understand fhat the
figure is 15 million hectares in the
Janata document. There is no dis-
crepancy in the two documents. About
mounling trade deficit also he was
pleased to ask of me two or
three questions. - He asked why
it is that instead of importing
crude, we are trying to import petro-
leum products. That is his point. Ob-
visiously, it seems quite all right: ins-
tead of importing the products, why not
import crude and give employment
opportunities to local people? That is
the point which is very valid.” But we
have reflning capac'ty in a very limited
manner. We propose to increase the
refining capacity and ancillary capacity
during the course of the Sixth Plan.
Thereafter also, it will not be complete-
ly correct to say that we will not re-
guire any import of these petroleum
products, because, the refining capacity
if it is increased, together with the
other ancillary facilities for processing,
the by-products that we get and the
rest of the things that they are going
to produce, all these things are going to
be of such a magnitude that their dis-
posal is both uneconomical and very
cumbersome. This aspect will have to
be borne in mind. At the same time, the
basic issue is, as far as possible, we
should try to increase the refining capa-
city, and certainly the Government is
fully aware of the fact.

In the oil sector we are trying to see
that the reaquirements sre met to the
maximum extent from our indigenous
production. We have planned’ for about
20-21 million tonnes. 1f T mistake not,
we are giong with the new find that
we have found in the Bombay High and
other places and it should be possible
for the Oil & Natural Gas Commission
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to reach a slightly higher figure, either
26 or 27. They are working it out,
depending on the greater exploration
that they are carry'ng on. Every em-
phasis is being laicl on the fact that we
should try to maximise production wof
both offshore gnd inshore il which we
have in this country.

Then, the honourable Member did, of
course, say a number of other things. I
do not want to dilate on those things
now. Another honourable friend, Mr.
Bhandari, started ris speech saying,
“your base year was 1979-80 and
the rate of growth that you have
achieved in the first year was 7 per
cent and in the second year Planning
Commission itself s saying that it is
go'ng to achieve not more than 4.5 per
cent....”, which, zccording to him is
the only realistic figure. Our estimate
is that the average of the entire thing
for the two years comes to about 6 per
cent and on that basis the rate ot
growth of 5.2 per cent that we have as-
sumed, in fact, is » realistic one, and
with things hot worsening, we hope
that th's target of ours is achievable
and there should be no difficulty so far
as this aspect of the question is con-
cerned.

The next point which I would like to
deal with and on which I would like to
compliment my friend, Mr. Kalp Nath
Rai, and a number ot other friends who
have emphasised. is the gaspect of
family planning. Mr. Gopalsamy and
other fr'ends have also made 3 mention
of it and said that we will have to em-
phasise the family planning programme:
otherwise, all the financial and fiscal
targets that we have laid down for our-
selves. whether they are going to be
achievable or not, is. in fact, a very
basic thing for which public opinion
will have to be crea“ed. A great drive
was taken in 1975-7¢ and that was
actually, besides other reasons. one of
the reasons and a political capita] was
made out of that issue, and we have
seen the resalts. .
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Thereafter, though there has been
a complete shacking of family plan-
ning programme during those two or
. three years when the Janata Govern-
" ment was in power, after our Govern-
ment again assumed power nineteen
months ago we have started this pro-
gramme in  right earnest. About
Rs. 1,000 crores have been provided in
the Sixth Plan and I can assure the
House that funds will not be any kind
of obstacle in the implementation of
the family planning programme. On
the other hand, all the State Govern-
ments have been requested to go
ahead in a full way in order to see
that the family planning programine
received the highest priority and our
population is controlled so that what-
ever little effort we are making in
achieveing the targets in the Sixth
Plan is not nullified By increase in
population. . . .

DR. MALCOLM S. ADISESHIAH: I
think the Planning Commission should
investigate and find out what has hap-
pened to the Rs. 1000 crores that we
had spent on family planning in the
seventies because this had achieved no
result, The 1971 Census showed 24.8
per cent increase in the population and
1981 Census showed the increase as
24.75 per cent.

SHRI S. B. CHAVAN: I can ask the
Members of the Planning Commission
to go into it and find out what has
happened. Between 1961—71 and
1971—81 there has been some kind of
surprise because in spite of the Dbest
efforts that we have made in this direc-
tion the growth rate has almost gone
up, though it is very marginal. Still
it has gone up. This in fact should be
a matter of concern for all of us and
efforts will have to be made hereafter
in a very serious and sincere manner
to see that the family planning pro-
gramme succeeds. I request all the
hon. Members on  both sides of the
House to kindly treat this as a
national issue and give their full co-
operation in the implementation of
this national programme. .

SHRI R, RAMAKRISHNAN (Tamil
Nadu): Mr. Vice-Chairman, Sir,. . .

’
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THE VICE-CHAIRMAN (SHR
ARVIND GANESH KULKARNI): No,
please. I am racing against time.
The Minister may goon . ...

SHRI R. RAMAKRISHNAN: There
was a seminar on population in
which ......

THE VICE-CHAIRMAN: The Minis-
ter many proceed.... (Interruptions).

SHRI R. RAMAKRISHNAN: This is
very important.

SHRI S. B. CHAVAN: Hon, Shri
Pant made a point here about resource
mobilisation both by the Central Gov-
ernment and the State Governmentis
and asked whether the State Govern-
ments are going to fully cooperate and
achieve the figures that have been
promised for additional mobilisation
or there has been any difficulty on
their part. So far as the Central Gov-
ernment is concerned, hon. Members
are aware about the taxation mea-
sures and number of other measures
which the Finance Minister has taken
in order to contain inflation and bring
down prices and raise additional mobi-
lisation. I would not, therefore like
to dilate on that. So far as State Gov-
ernments are concerned, they have
been able to achieve 75 per cent of the
target that we had 1aid down for all
the State Governments, in two years.
There are still three years and with
sincere effort and full cooperation of
all the State Governments I do not
think it should present any difficulty
in achieving the target that we have
laid down for them,

The next point on  which I would
like to enlighten the House is about
regional imbalances which most of the
Members raised here. It is a fact that
in different parts of the country ‘here
is no even development. Some States
are lagging behind in  terms of per
capita income. Some State Govern-
ments since long have been telling usg
that even the basic necessary facilities
are not made available to them and
that is why in the National Develop-
ment Council the entire issue of cen-
tral assistance was discussed.
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And thereafter, Sir, a corrective was
applied. The ten per cent which was
to be given by the Central Government
in the shape of assistance for on-going
projects, both irrigation and power, has
been discontinued and the ten per
cent which was to be given on the basis
of per capita income, average income,
has been stepped from ten to 20 per
cent. So, the Gadgil formula has been
modified to the extent of ten per cent.
Sir, the State Governmenls which have
their gverage per capita income be-
low the national average are going to
get avbout Rs. 369 crores more than
what otherwise they would have got
under the Gadgil formula,

(Mr. Deputy Chairman in the chair
Sir, there wags another thing and that
was about the new formula which has
adopted in the case of some other Cen-
trally sponsored or Centiral schemes
which have been discontinued or the
pattern of assistahce for which has
been completely changed. Rs. 2,000
crores were for 1979—83 and decision
wag taken that the new formula should
be made applicable and the new formu-
la is the Income-Adjusted, Total-Popu-
lation formula, known as the IATP
formula, which has been made appli-
cable and which is going to help some
of the States which, in fact, have been
talking in terms of regional imbalances.
Besides these two  factors which are
going to help these backward States,
there are other Centrally sponsored
schemes which are going to help these
States. The Hill Areas Programme,
the Tribal Areas Programme the
Drought-Prone Area  Programme, all
these programmes will be there wher-
ever this king of population is there or
wherever such conditions, conditicns
similar to these, are existing, and this
assistance is going to be definitely
available to those States also. Besides
that, there have been other considera-
tions as in the case of market borrow-
ing. In the open market borrowings, a
sum of Rs. 1,000 crores has been specia-
11y set apart with a view to seeing that
some of the State Governments, which
have been lagging behind, are specia-

lly assisted. Some (riends from Rajas-
than and other Stales have been talk-
ing about their States. I think they
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were talking about Rajasthan and Mad- =

hya Pradesh. Two honourable Mem-
bers talked in ierms of their not get-
ting sufficient Central assistance from
the Government of Jndia. I would like
to tell them that both under the revis-
ed Gadgil formula and the IATP for-
mula and also  from the Rs. 1,000
crores set apart, they can take full ad-
vantage and  besides tnat, there are
some special category. States which
have been treated cn a ifferent root-
ing. There are other States which are
going to get a  benefit from the new

decision of the Seventh Finance Com-.-

mission, Normally, the pattern of
assistance is like this: 30 per cent in
the shape of grants and 70 per cent as
a kind of loan which is given to the
States. But there are some States
which, if certain conditions are ful-
filled, wil. be entitled to 90 per cent
grant and 10 per cent loan. So, these
are the three or four ways is which the
States which have been lagging be-
hind are supposed to be helped in the
matter.

Sir, I would like t{¢ inform the House
about the implementation of the land
ceiling laws. An impression is sought
to be created as if practically nothing
has been done in the field of land re-
forms and almost this programime
which, in the field of land reforms and
almost this programme which, in fact,
is one of the components of the 20-
Point Economic Programme, has been
given up. I would like to inform the
honourable Memories that according to
the information that I have with me—
I have the figures for all the States
with regard to the area declared sur-

plus, area taken  possession of and
actual area  distributed—and I cam
say...

SHR] G. C. BHATTACHARYA: Vou
give the total figure.

SHRI S. B. CHAVAN: All these
figures are available and 1 will give the
total figure, and honcurable Members
can draw their own inferences.
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Sir, the area declared surplus is
15.89 lakh hestares and I concede here
survey, the
total area should have been 21 lakh
hectares. Instead of that, it has come
down to 1589 lakh  hectares. Then,
the arey taken possession of is 10.49
lakh hectares and the area actually /lis-
tributed is 7.28 lakh hectares and the
number of beneficiaries is 12,82,458.

I am aware of the fact that there
have been some difficulties, some judi-
cial proceedings are also there, some
caurts have also given gtay orders,
and there are g large number of other
things. " But I need not dilate on
them. The fact still remains that this
is g field in which a sincere effort will
have to be made. All the Chief
Minister have been specially regues-
ted to see that a time bound prog-
ramme ig being prepared and within
the Sixth Five Year Plan they have to
see that the land reforms policy which
we have no doubt adopted and which
is an important component of the 20-
Point Programme they will have to
implement fully, and at the earliest,

The second is about the mutation
entries and land records which the
hon. Shri Pant talked about. There
have been some regular campaigns
adopled in certain States. Some
States have done a commendable
work in this field. But I am fully
conscious of the fact that there are
some States which have not been able
to make much of an impact in this
case also. I am specially going to
write to all the Chief Ministers to see
that their records are upto date and
mutations are properly certified well
in time and the kind of experiments
which some State Governments have
made in their areas is ‘also adopted by
other State Governments.

Sir, Shri Mhaisekar was pleased to
talk about Article 371. He said that
according to Article 371, statutory
boardg which were promised to them
should have been created, though he
himself said that he was not very
much in favour of creation of such
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boards. But what he wag talking was

~ about the backward areas, and after

the States Reorganisation, these are
the States—Andhra Pradesh, Mahara-
shtra, Karnataka, Madhya Pradesh
and Gujarat—which go on writing to
the Government of India about this
and also the State Governments are
making special efforts to see that they
do not also lag behind. I am sure, Ar-
ticle 371 talks in terms of the resi-
duary responsibility of bringing the
backward areas in the States on par
with some other developed areas. It
should be possible for the State Go-
vernments also to adopt the same
kind of measures in order to see that
all these backward areas, wherever
they might be, shoulq be brought on
par within a measurable length of
time, He talked about the reorgani-
sation . . ..

SHRI KRISHNA CHANDRA
PANT: Why not monitor it?

SHRI g. B. CHAVAN: We have in
fact a cel] in the Planning Commis-
sion, and I propose to go into the
matter in greater depth. I would like
to discuss this issue with the Mem-
bers of the Planning Commission and
see how thig problem can be tackled
in consulfation with the State Go-
vernments concerned. We cannot Po-
ssibly take an isolated view. If the
Planning Commission were to take
the view that these backward areas
are the responsibility of the Planning
Commission. I am gsure that this
would be ‘another factor which will
lead to: Centre-States conflict. T do
not want to create that kind of situa-
tion. In consultation with the State
Governmentg and the Planning Com-
mission, this issue of backwardness,
besides other backward areas which
we have talked about—the Sivaraman
Committee also went into this in
great details—if there are any other
backward greag left gut, we shall try
to find out how best we can find a
solution to the problem that was pos-
ed by the hon. Member.
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Sir, I dp not propose to deal with

the other isswes which the hon. Mem-
bers were pleased to state during the
discussion. But I can assure the hon.
‘Members that I have taken note of all
the points, and if necessary, the hon.
Members can come and discuss them
with ys. If I am not able to explain,
I wil] ask the experts in the Planning
Commission alsg to come there and
we will have some kind ot a dialogue
on the programmes and policies in
the gixth Five Year Plan framework
which have been put forth pefore the
House. I would like to thank all the
hon, Members on both gides of the
House and I hope that the kind of
cooperation that we expect from both
the gides of the House would be for-
thcoming to the maximum extent po-
ssible and that everybody would like
to put in whatever effort is necessary
to see that we succeeq in ‘achieving
all the targets that we have laid for
the Sixth Plan ag a whole,

SHRI INDRADEEP SINHA: May
I seek one clarification? Due tg rise
in prices, at least 30 per cent of the
Plan allocation has been knocked on.
What do you propose to do about it?

MR. DEPUTY CHAIRMAN: That
point hag bee‘n replied,

PAPERS LAID ON
Contd.

THE TABLE—

Notification of the Ministry of Finan-
ce (Department of Revenue)

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA): Sir, I beg
to lay on the Table under section
159 to the Customs Act, 1962, a copy
(in English apd Hindi) of the Mini-
stry of Finance (Department of Re-
venue) Notification No. 202—Cust-
oms, ddted the 10th September, 1981.
[Placed in Library. See No. LT-2800/
81] B o ower vy
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Bill, 1981

(i) THE ASSAM STATE LEGIS-
LATURE (DELEGATION OF PO-
(WERS) BILL 1981,

(iiy STATUTORY RESOLUTION
SEEKING DISAPFROVAL OF THE
ASSAM FINANCE (NO. II) ORDI-
NANCE, 1981 (ASSAM ORDI-
NANCE NO. IV OF 1981)

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
SHRI YOGENDRA MAKWANA):
Sir, 1 beg to move:

“That the Bil] {o confer on the
President the power of the Legis-
lature of the State of Assam to
make laws, be “taken into consi-
deration”.

Sir, the House i aware that the
Proclamation dated the 30th June,
1981 made by the President under
Article 356 of the Constitution in re-
lation to the State of Assam provides,
inter alia, that the powers of the
State Legislature shall be exercised
by or under the guthority of parlia-
ment. This Bill, therefore, seeks to
confer on the President the power
of the State Legislature to make laws
in respect of the State. It has been
the normal practice to undertake such
legislation in relation tp the State
under the President’s rule and the
present Bil] is on the usual lines. A
provision has been made in the Bill
for the constitution of 5 Consultative
Committee consisting of 45 Members
of Parliament, 30 Memberg from Lok
Sabha ang 15 Memberg from Rajva
Sabha. In this regard a provision has
also been made to empower Parlia-
ment to direct moclification in the
laws made by the President, it con-
sidered necessary. I request the hon.
House to accept the legislative pro-
posal before it.

SHRI DINESEH! GOSWAMI
(Assam): Mr. Deputy Chairman, Sir,
I move:

“That this House disapproveg the
Assam Finance (No. II) Ordinance,
1981 (Assam Ordinance No, IV of





